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[Mr. Chairman] 
The question is: 

"That Clauses 6, 
part of. the Bill." 

7 and 8 stand 

The motion was adopted. 
Clauses 6, 7 a1l<l 8 lVere added to the 

Bill. 
Mr. Chairman: The question is: 

"That clause 1, the Enacting 
Formula and the Long Title stand 
part of the Bill." 

The motion was adopted. 

Clause 1, the Enacting Formula and 
the Long title were added to the Bill. 

8hrimati Tarkeshwari SiDlla: Sir, I 
beg to move: 

"Tha t the Bill be passed." 

Mr. Chairman: The question is: 

"Tlaat the Bill be passea." 

The motion was adopted. 

15.22 hrs. 

MOTION RE: REPORT OF INTER-
MEDIATE PORTS DEVELOPMENT 

COMMITTEE 

Mr, Chairman: Now, we will take 
up the next item, the No-Day-Yet-
Named motion by Shri T. :8. Vittal 
Rao and others. 

Shri T. B. Vitial Rao (Khammam): 
Madam Chairman, I beg to move: 

"That this House takes note of 
the Report of the Intermediate 
Ports Development Committee, 
laid on the Table of the House on 
the 9th September, 1960." 

The Committee was appointed in 
March 1958. The report was submit-
ted to Government some time, as 
published in this report, in April, 1960. 
Several months after the report was 
submitted to GQernment, lhey thought 
it fit to lay it on the Table of the House 
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on 9th September, 1960. Even then 
the Government's decision on the 
recommendations is not known. It is 
s till in the considera tion stage and, 
probably, some discussions are gomg 
on between the Ministry and the 
Planning Commission. But I welcome 
the decision of Government at least to 
appoint this committee because aU the 
while emphasis was being laid on 
major ports and the development of 
major ports. Only when they saw a 
few years ago that due to congestion 
at these major ports they have to pay 
heavy demurrages they just thought 
of developing some minor ports and 
appointed this committee. 

lS.zt hr!l. 

[SHRIMATI RENu CHAKRAVARTTY in the 
Chair] 

The idea of developine these minor 
ports is very good because the major 
POrts which we have already reached 
the optimum-the saturation point. 
And. whatever alterations or additions 
we can make will not be of great 
help. Even for developing the hand-
ling capacity Of the various major 
ports in the country, for increasing 
their handling capacity, several other 
ancillary works have to be under-
taken. For instance, if the capacity 
of the Madras port has to be increaaed 
by adding a berth or two, for handline 
the iron ore traffic for export, you 
will have to double the railway line 
between Guntakal and Madras, which 
would again entail huge expenditure. 

Another important point which has 
come to the tore is the export market 
for our iron ore. As stated in the 
Report, the J apanege steel industry 
wish to buy enormous quanties of iron 
ore. Then there are the East Eura-
peon countries and some other buy-
ers trom the western countries. It is 
estimated that we would be in a posi .. 
tion to export 9 million tons ot iron 
ore annually by the end of the Third 
Plan period, that is 1965-66. This 9 
million tons would be, I think, on the 
conservative side. This cannot, 8Y 
any stretch of imagination, be said t& 
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be an exaggerated figure because, to 
cite one simple instance, only the 
other day, I read a statement by the 
Commerce and Industry Minister, Shri 
Lal Bahadur Shastri that the Ruma-
nian Government has offered to pur-
chase 1 million tons of iron ore from 
India but that he was not in a posi-
tion to accept it becaUSe a/. the lack 
of capacity of transport inside the 
country and the export from the ports. 
TIlat shows to what extent we can 
earn foreign exchange by exporting. 
The figures that have been given both 
in the Report as well as by the State 
Trading Corporation are on the low 
side. If we really think seriously of 
importing iron ore, I think, we can 
find a market tor greater quantites of 
iron ore. 

In this context, I submit that cer-
tain intermediate ports have to be 
developed into major ports-n-
weather ports. First, I make a brief 
reference to the port of Kakinada 
This is an important port in the State 
of Andhra Pradesh. Natural and 
favourable conditions exist for the 
development of this port into a major 
one. In the Report itself, it is stated 
that this port should be developed 
with a view to handle 4 lakh tons 
annually. I am afraid this port should 
be developed into major port. Thi~ 
port is very well connected by road, 
rail and canal. It is one of the few 
ports which are well connected. 

I know tobacco from Bhadrachalam 
and beyond, for export is transported 
by means of country boats on the 
river Godavari up to Cocanada port. 
Tobacco is one of the important com-
modities for export from this port. 
Oilseeds and groundnut are also 
exported from this port. It is said that 
if the fertilizer factory at Kothagudam 
is commissioned, we will have to 
import 50,000 tons of rock phosphate. 
There is added importance to this port 
in view of the fact that the Vizar port 
is going to be still further heavily 
congested. Why? It is because the 
Vizag port has become already the 

headquarters of various constructions 
including the Dandakaranya Project-
Baladilla-Kothavalsa a distance of 
310 miles. If certain materials requir-
ed for this rail link is again brought 
through the Vizag port there will be 
congestion. We have known in the 
past what happened when the plant 
and machinery for the Bhilai steel 
project were brought to this country. 
They could not be unloaded at the 
Vizag port. Therefore, they were 
diverted to Calcutta. The ships could 
not be unloaded even at Calcutta 
because the Calcutta port was also 
congested. The result was that a 
heavy demurrage-I do not know the 
exact figures-running into some 
crores of rupees had to be paid. 

Therefore, with a view to serving 
this area and to cater to the iron ore 
traftic from the Bellary -Hospet region 
and also the iron ore that has to be 
got from Khammam-Warrangal 
District in Andhra Pradesh, this port 
has to be developed.. I know that in 
the report it is an absolutely under-
estimate which the committee has 
made about the iron are dep05ib> 
obtaining in the Andhra Pradesh 
region. I come from that place. I 
know bow much iron are is available 
there. I see how much iron are is 
lying at the station yard. Whenever 
I ask them as to why so much iron 
ore is being stacked at the railway 
station yard I am told that there is no 
proper port capacity to export the iron 
are. I am also told that in this very 
region where geological survey and 
geological mapping has not been pro-
perly .done there are enormous possi-
bilities of increasing the output of iron 
are. The only thing mentioned here is 
about Jaggayyapet, that the iron are 
deposits have been rapidly depleted. 
But, unfortunately, the iron ore that is 
available in Khammam and Warrangal 
have not been taken into consideration. 

There W88 a proposal by the State 
Trading Corporation to export not lese 
than five lakh tons of iron are from 
this area. For that purpose ther 
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wanted to construct a road link from 
the mine area to Bhadrachalam so that 
from there they can take the iron ore 
by country boats to Kakinada for being 
.hipped to the various countries. I do 
not know why that proposal was not 
mentioned before the Committee. For 
a long time, various marine exports 
and other technical conSUltants' have 
said that Kakinada port can easily 
be developed into a major port. 

Olle point which has not been taken 
into consideration at all is the possi-
bility of export of coal from Slngareni 
collieries to Ceylon. Ceylon purchases 
about one lakh tons of coal from India 
annually. This coal from the Bihar-
Bengal region is sent through Calcutta 
to Ceylon. If Singareni collieries 
enters into this export market, which 
is a public sector company, then these 
one lakh tons of coal could e93ily be 
tran.ported to Kakinada port and from 
there shipped to Ceylon. This possi-
bility has not been taken into consi-
deration by the committee. 

I would only refer to a resolution 
moved in the Council Of States some 
years ago by Shri M. Thirumala Rao 
urging upon the Government that the 
port of Kakinada should be developed 
into a major port. I submit that this 
fact should be taken into considera-
tion very seriously by the Government 
and they must see that this Kakinada 
port is developed into a major port. 
There should be a channel dug 400 ft. 
wide and 40 ft. deep for a distance of 
four miles. They should also provide 
six berths at an estimated cost of Rs. 5 
crores to Rs. 6 cror~s. Then, I am 
sure, this port will be able to handle 
all the iron ore traffic and even the 
export of coal to Ceylon instead of 
sending coal from the Bihar-Bengal 
region through the port of Calcutta. 

Then I come to the question of deve-
lopment of Mangalore as an all 
weather port. I am sure my hon. 
friends from Mysore State will 
elaborate that point. want to men-
tion only one thing. Unless the 
Mangalore port is develOPed it will not 

be poSsible to export our iron ore. We 
are supposed to export 9 million tons 
of iron ore to foreign countries. The 
rich iron ore deposits that are there 
in the Sandu region could be easily 
sent. What i! happening today is, the 
mine owners are ,finding it difficult to 
develop these mines to their full capa-
city because of the transport bottle-
neck both at Guntakkal where tran-
shipment becomes difficult. Then, if 
you take it to a further distance by 
road the trucks cannot go beyond a 
certain point. Therefore, we are not 
only impeding our exports and thereby 
earning foreign exchange but we are 
also impeding ever. the development 
of the mines which are rich in iron 
ore content and which will find a 
ready market in the various foreign 
countries. I know how the mine 
owners find it difficult to transport 
their iron ore, I have seen heavy 
stacks of iron ore lying at Gooty and 
Guntakkal stations on the Madras 
section. Similar is the case at various 
other stations. I do not know why 
still a decision has not been taken with 
regard to Mangalore. When the 
former Mysore Government was there, 
they had a plan to develop a port all 
by themselves. That was somewhere 
near Bhatkal-my hon. friend Shri 
Imam will be able to tell more facts 
about this. The only trouble is, it this 
Mangalore port is developed into a 
major port we will have to link up 
Mangalore with Hassan. a metre gauge 
link, which will hardly cost about Rs. 4 
crores to Rs. 5 crores-a rail link of 
about 120 miles. Therefore, it is an 
integrated project. If this project is 
taken up and completed, we can earn 
more foreign exchange and also export 
more iron ore 

Lastly, I come to Tuticorin. I need 
not say much about this because the 
hon. Minister himself knows much 
more than what I do. But I only wish 
to emphasise one fact, that the Tuti-
corin port project was also an inte-
grated project. It was linked up with 
the development of Sethusamudram 
project. If the Sethusamudram 
project and the development of Tuti-
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corin port is taken up, it will go a long 
way in easing the transport difficulties 
obtaining there. 

In conclusion, I would urge upon the 
Government that the Kakinada port 
should be developed, not as stated in 
this report but into a major' port 
spending at least Rs. 5 crores to Rs. 6 
crores. I would also urge that the 
development Of Mangalore port should 
be taken up without delay and the 
Tuticorin-Sethusamudram project 
should also be taken up and completed 
early. 

Mr. Chairman: Motion moved: 

"That this House takes note of 
the Report of the Intermediate 
Ports Development Committee, 
laid on the Table of the House on 
the 9th September, 1960." 

Shri Mohammed Imam (Chital-
drug): Mr. Chairman, I wish that the 
Minister of Railways and the Minister 
of Commerce and Industry also were 
here because this problem is intimate-
ly c~nnected with their Ministries also. 
I have read the report of this Com-
mittee with great care and it is my 
du:y to pay them my tribute for the 
good work they have done. They have 
gone into every aspect of the matter 
and they have given very cogent rea-
sons as to why, how and where these 
intermediate ports should be develop-
ed. 

India has a coast-line of nearly 3,500 
miles, but the number of ports, both 
major and minor, is very inadequate 
when compared to thE' western and 
other advanced countries. A judicious 
and equitable distribution of ports is 
needed if the country has to advance 
as a whole. I shall confine myself to 
the development of ports so far as 
Mysore is concerned while I agree 
with Shri T. B. Vittal Rao that ports 
on the east coast also like Kakinada 
and the rest must also be developed. 

As was pointed out by Shri T. B. 
Vitial Rao, it was a long-cherished 
ambition of Mysore State, even before 
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the States Reorganisation Act came 
in to being, to have a port of its own. 
Bhatkal was then thought of. Sir M. 
Visveswarayya and other statesmen 
who followed him tried their best to 
see that Bhatkal was developed as a 
major port. But due to various 
reasons that scheme could not be push-
ed through. Then there was the States 
reorganisation and we, to our good 
fortune acquired a coastal territory, a 
coastal 'strip, of more than 200 miles 
with two undeveloped ports at Manga-
lore and Karwar. Since then we have 
been urging on the Government of 
India to take immediate steps for the 
development of these ports. It is true 
that a number of committees have 
been appointed. There was 
the Hoffman Committee which re-
commended the development of these 
ports. Then there was the West Coast 
Major Port Development Committee 
which recommended the development 
of certain ports. And now there is the 
report of this Committee. But unfor-
tunately all these recommendations 
have been shelved and put aside and 
the position remains the same. I am 
afraid that the report of this Com-
mittee also will go into cold storage. 

Nature has endowed this country 
with rich mineral deposits and iron 
ore is the most important of them. 
Iron ore is found mainly in two areas: 
Bihar and Orissa and in the adjoining 
States. It is also found extensively in 
the State of Mysore including Bellary 
and Kemmanagundi and roundabout 
Bhadravati. The ore found in these 
areas is also of a very high grade, and 
there has been a d"mand from many 
countries and many countries have 
entered into agreements with us (0 
purchase our iron ore. So, India has 
now become the main supplier of iron 
ore to countries both in the east ami 
in the west. Japan has placed orders 
for a considerable quantity-for O"E'r 
six miJIion tons. 

Mr, Chairman: There are about 13 
hon. Members who have expressed 
their deSire to speak. The time allott-
ed is only two hours. 
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l'£.t .:d , 
8hri P. It. Deo (KaJahandi): I also 

want to speak. 

Mr. Chairman: It is absolutely im-
possible. There are 13 hon. Members 
who have already sent their chits. So, 
I would request hon. Members to con-
fine their remarks to the most essential 
points which they would like ., under-
line. Then, we would be able to hear 
almost all those hon. Members repre-
senting different States. 

Shr! Mohammed Imam: I am one of 
the Movers of the motion. 

Mr. Chairman: I know, and that is 
why I have called him earlier. 

Shri Mohammed Imam: I require 
BOme indulgence about these matters 
because a port is the life-blood of our 
State, and we are intimately connected 
with the Mangalore port which is very 
important. That is why I crave your 
indulgence te give me more time. 

Mr. Chairman: I shall give the hon. 
Member ten minutes. The Mover of 
the motion has not been given more 
than 14 minutes. All other hon. Mem-
bers will kindly confine their remarks 
to seven or eight minutes each. 

Shri Raghunath Sin&'h (Varanasi): 
would require only five m1ntites. 

Mr. Chairman: The hon. 
name i. not with me. 

Shri Raghunath Slqh: 
ing the chit. 

Member's 

am send-

Shri Mohammed Imam: So, five 
minutes have been lost now! I was 
referring to Japan. Japan is one of 
our main importers, and it gets all the 
ore from the ports on the eastern side. 
Apart from Japan, many countries 
from Europe including Czechoslovakia, 
Poland, Rumania, Italy, etc. have all 
placed orders or are in tending to place 
orders with us, and they have made 
one condition in order to save the 
·oceanic traffic freights, they insist that 
.the or€' must be supplied from a 
.... estern port. Secondly, they also 

Insist that the port facilities at Karwar 
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and Mangalore must be such that they 
can berth heavy vessels which can carry 
large quantities of the are, say, at least 
vessels of 14,000 tons. Another advan-
tage which thel' offer is that they are 
prepared to go into negotiations and 
purchase low grade ore roundabout 
MangaJore. Otherwise, there would 
not be any purchase from that side. 

Now, how is the ore moved from 
Bellary-Hospet area and from the 
Kemmanagundi area? Bellary and 
Haspet are within 200 miles of the 
Karwar port and about 280 miles from 
Mangalore port. But for want of 
railway facilities and due to various 
other disadvantages at the ports of 
MangaJore and Karwar, the ore is to 
be moved to Bombay which is 51» 
miles away or to Cuddalore which is 
far away-though I do not grudge 
Kakinada-or to Madras which is 350 
miles away or to Cuddalore which is 
also about 400 miles away or to various 
other ports which are far away. As 
compared to these ports, there are 
ports which are immediately situated. 
within the vicinity of the mining area 
such as Karwar which is 180 miles 
from the Bellary-Hospet area which 
supplies nearly six million tons of ore. 
and Kemmanagundi and Bhadrava:i 
are only 100 miles from MangaJore 
port. Yet, we have to send the ore to 
a distance of more than 400 miles. We 
can imagine what is the cost. The 
transport cost alone will come to near-
ly Rs. 30 a ton, whereas if the same 
ore is sent to Mangalore or Karwar. 
the cost can be reduced by nearly 50 
per cent. 

That is the situation. Now. what is to 
be done? The best way of diverting 
this ore to the nearest western port 
from which the western countries can 
purchase the ore, is to link up the rail-
way SysteIlL The ore cannot be mov-
ed to these ports now, because the 
railway line, in spite of our repeated 
demands, has not been laid. I do not 
know whether the delay is deliberate 
or otherwise. From Hospet to Hubl;, 
it is 82 miles, and there is a railway 
line in between. From Hubli to Kar-
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war, it is 90 miles which has not been 
linked up by a railway line. We have 
been asking for a railway line to be 
laid from Hasan to Mangalore which is 
a distance of 130 miles, but that de-
mand is being ignored persistently. 
That is why I say there is an. attempt 
to force all this ore to be taken to far 
off distances, to other ports on the east 
coast, at the cost of Mysore. I must 
state very reluctantly that there has 
been a deliberate attempt-at least-cir-
cumstances warrant us to say so--to 
mert all this are to other-far off ports 
at the cost of the State of Mysore. 1 
shall give only one or two instances. 
For example, only two rakes are pro-
vided between Karwar and Hospet and 
they refuse to provide more. But four 
rakes or six rakes are provided from 
Ho$et towards Bombay and Madras. 
There has been a scheme to change in-
to broad gauge the line from Hospet to 
Guntakkal. There is a scheme to in-
troduce a double line from Guntakkal 
to Renigunta and from Bangalore to 
Jolarpet. There is also a scheme to 
add a third line from Ernakulam to 
Madras. All these schemes are with 
the deliberate object of diverting this 
are towards the eastern coast and 
shut of the ports on the western side. 

I know that the Rumanin Minister 
wants to conclude a deal for 1 million 
tons of iron are. The Italian Govern-
ment will soon send their delegation, 
but they insist that the ore must be 
delivered from the western coast, 
spread over five or ten years. But I 
understand the Planning Commission 
again insist that they must take de li-
very only from the eastern ports. On 
the other hand, if they supply only 
three railway links and develop the 
ports of Mysore, much Of oceanic 
'frights will be saved. A distance of 
thousand miles by sea will be saved 
and the cost will be less. I would just 
poin t out the advantages of these three 
rail way links. 

The three rail links are, apart from 
the Hassan-Mangalore line, a link con-
IleCting Karwar with Hubli, a link 

llUerrnedi4u Pons 
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connecting Kottur with Harihar and a 
third link connecting Raydurg with 
Chitaldrug. The first advantage will 
be there will be uninterrupted train 
connection to Mangalore. The distance 
between Karwar and Hubli will be-
only aoout 80 miles. 

15: 52 hrs. 

[MR. DEPuTY-SPEAKEER in the Chair] 

From the financial point of view also, 
it will be advantageous. Ore can be' 
supplied to western countries from the 
port on the western side, provided the 
harbour to be created has a wharf of 
30 feet draft. Also, this will be the-
only place where you can export low 
grade are. If this facility is not 
created, you can never export low 
grade are. 

The scheme of providing double 
line from Madras Hospet to Guntak-
kal, from Guntakkal to Renigunta and 
a third line from Arkoram to Madras 
will cost us about Rs. 21 crores and 
the return will be only 3' 5 per cent, 
On the other hand, it has been work-
ed out by the Railway Board that the 
entire scheme of linking up Hubli with 
Karwar, Kottur with Harihar and 
~aydurg with Chitaldrug will cost 
only Rs. 19 crores and the return from 
the same will be 8'35 per cent, 
whereas the return from the other 
scheme will be only about 3'5 per 
cent. 

The development of the port re-
quires only Rs. 10 crores to Rs. 11 
crores. By spending Rs. 10 crores, the 
net return will be about Rs. 45 lakhs. 
So, if the rail links I have men tioned 
are provided and if this port i5 
developed, it will be very advant-
ageous from the point of view of sup-
plying ore to the west. It will be a 
remunerative one, because the cos! is 
less and the return will be much more, 

I must point out that the State of 
Mysore has been very badly neglect-
ed in the second PIa.. There has not 
been a single new reservoir near any 
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[Shri Mohammed Imam] 
major plant nor any railway link. 
Until the rail links I have mentioned, 
are provided and Wltil Karwar and 
Mangalore ports are developed, the 
iron ore will remain conserved here-
afterr- and we will not be able to ex-
port it. 

Shri Supakar (Sambalpur): Mr. 
Deputy-Speaker, Sir, the Intennediate 
Ports Development Committee has 
rightly laid great stress on the import-
ance Of iron ore export. In chapter 
II, at para 2 the report says: 

"Indian iron ore has increasing-
ly become one of the major items 
of export trade. The geographi-
ll8l poaition of India enables her 
to become a base source of supply 
to the Japanese steel industry as 
well as to the developing steel 
expansion programme of the East 
European countries and Western 
Europe. The qualities of iron orll 
available for export are suitable 
for use in the open hearth as well 
as bla3t furnace. They compare 
favourably with the qualities 
available in other major sources 
like Brazil. Canada, Sweden, Chile 
and North and South Mrica. 
India has considerable deposits, 
especially in areas where the pros-
pect of setting up large steel 
plants are not immediate. For a 
period of ten to fifteen years at 
least, beginning from 1960-61, it 
should be possible to export very 
substantial quantities of iron ore 
in order to earn foreign exchange 
as well as to develop in the pro-
ce5S, the transport Rnd other 
facilities in the areas concerned." 

It is well known that Orissa is the 
largest producer of iron are in the 
whole of India. It has fed the Tata 
Iron and Steel Company for the last 
50 years. It supplies and shall con-
tinue to supply are to Rourkeia and 
Durgapur. Orissa will supply from 
the Kiriburu iron mines iron ores to 
Rourkeia and sufficient are for export 
to Japan at the rate of 2 million tons 
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per year, through the Vizagapatam 
port. But Kiriburu is so close to 
RourkeIa that though the stock of ore 
is very large, there is need of con-
serving the stock. 

The J-apanese are very much inter-
ested in the export of iron are at 
Sukinda in Orissa. There is no likell-
hood of any big scale blast furnace or 
steel mill being located there in the 
near future and that area has a deposit 
of about 130 million tons of iron ore. 
Some of these ores are being worked 
at present and the average iron ore 
content is over 65 per cent. So, this 
area alone, if properly developed, can 
provide export for more than 50 years, 
if we have a programme of exporting 
2 million tons of iron are to Japan 
from this source. The proper and the 
nearest port for this export is Paradip. 

Paradip was declared a minor port 
in January, 1958. We from Orissa 
haVe been pressing for its develop-
ment into a major port since 1957 and 
though the Government of India have 
been extending help for its develop-
ment. it is time the Government of 
India in the national interest took a 
more rapid stride for its development 
by giving it top priority in the deve-
lopment of this port. 

Previously, 1 have pleaded more 
than once for conversion of Paradip 
into a major port. In 1951, the French 
expert mission which investigated the 
port problem in Orissa remarked: 

"We consider that there is no 
question whatever fuat a great 
port can develop and thrive at tho. 
mouth of the Mahanadi river. h 
should be nt9ted that to the 
advantages derived from cheaper 
inland water transport would be 
added the lower working and 
maintenance cost of such a port 
in comparison to those of the 
neighbouring ports. Indeed the 
cost of dredging and maintenance 
of the works would be much less 
than is the case at Calcutta where 
expenditure on dredging and up-
keep is very hi&h." 
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It is also well-known that the 
technical and engineering problems of 
developing this port has been examin-
ed by the Poona Research Station and 
the Japanese firm, Messrs. Kinoshita 
& Company Limited of Tokyo, have 
also carried out at the Institute of 
Industrial Science, University of 
Tokyo, model experiments on the 
Paradip Port, with very encouraging 
results. These studies indicate the 
feasibility of constructing an all-
weather port in Atharabanki creek 
ncar the Mahanadi estuary which will 
combine the advantages of estuary 
harbour, as suggested by the French 
:Mission, and a coastal harbour recom-
mended by the Poona Research 
Station. The cost will be only Rs. 9: 5 
crores. I am glad that the Govern-
ment of India is allotting Rs. 99 lakhs 
for the development of this port for 
the first priority works and ns. fi5 30 
lakhs for the second priority works 
during the Third Five Year Plan, and 
1 hope that this work will be com-
pleted long before the end of the 
Third Five Year Plan, and I thank 
the Ministry of Transport for the 
same. 

16 hrs. 

But there is, to my mind, the need 
and urgency of developing this port 
at a much quicker pace. I have 
spoken of the vast resources of iron 
ore of Orissa which only waits to be 
exported to earn the much-needed 
foreign exchange. If we could develop 
Paradip as early as possible, it could 
~Jo:port iron ore alone to the extent 
of two million tons per annum, not to 
speak of other materials like man-
ganese and chromium of which Orissa 
has abundance, but also agricultural 
produce like jute etc. 

One very important reason for the 
urgency of developing Paradip as a 
major port is the congestion of Cal-
cutta port and the difficulty faced by 
th~ Calcutta port on account of the 
gradual silting up of the river. It is 
a well-known fact that large ships 
cannot even now enter Calcutta port 
unless they drop a part of their cargo 
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on the way. Visakhapatnam port has 
also its limitation,. And Orissa, the 
Cinderella State, has all awng been 
neglected in the matter of develop-
ment. Therefore, when India gets so 
much benefit out of the raw materials 
from Orissa, India has a duty to re-
compense it by making up Orissa's 
leeway in developing the port of 
Paradip. 

It is a pity that the railways have 
not spared any money in the Third 
Five Year Plan for linking the 
Sukinda mines with the Calcutta-
Madras railways--a distance of only 
17 miles-which could have consider-
ably reduced the cost of transport of 
iron ore from the mine to the port. 
But, I am sure, from the overall 
national interest, the Transport :Minis-
try will prevail upon the Railway 
Ministry to find enough money to link 
Sukinda with Cuttack and Cuttack 
with Para dip by railways at an early 
date, so that not only ores could be 
transported cheaply from the mines 
to the port, but also relieve much of 
the congestion on railway goods traffic 
in the South Eastern railway, which 
they are at present facing. 

It is a paradox that when one asks 
for development of port and commerce, 
the bogey of hinterland is raised. 
Without railways, a hinterland, how-
ever rich, cannot be developed, and 
when ';e ask for development of rail-
ways, they plead for want of funds. I 
am afraid it is time that a broader 
Rnd more national outlook is brought 
to bear upon the overall development 
of the country. I am quite sure that 
if the railway communications, as 
stated above, are provided, and the 
Paradip port is developed early, it 
will pay back the investment in a very 
short period of time, because Orissa 
is potentially One of the richest, though 
one of the least developed, States of 
India. 

Some hon. Members TOSf!-

Mr. Depaty-Speall:u: 
bindo Ghosal. I am 

Shri Auro-
calling four 
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[Mr. Deputy-Speaker] 
sponsors of the motion from four 
different States. 

Shri BaPlIIII&til BiDell: Anyway, 
this side also should not be neglected. 

Shri Goray (Poona): U.P. has no 
port. 

Shri BacllllJlatil· SiDell: But we are 
exporting and importing things. 

Mr. Deputy-Speaker: They too are 
interested in ports. 

Shri Goray: U.P. exports only poli-
ticians. 

Shri AarobiluJo Gilosal (Uluberia): 
Before I deal with the intermediate 
JI9l'ts I would like to refer to the 
present condition of major ports. The 
major ports are at present neglected; 
that is to say, due attention is not 
being given to them in the matter of 
further development. Bombay being 
a sea port, it has got some advantages 
and most of the import trade is con-
ducted by this port. The condition of 
the Calcutta port is the worst, and 
within the last 15 years its condition 
has deteriorated to a great extenl. 
Before the second world war even 
ships of 16,000 tons could come to 
Calcutta. Even about 10 years ago 
ships of 10,000 or 12,000 tons could 
come to Calcutta port. Now the con-
dition has deteriorated to such an 
extent that even ships of 6,000 tons 
cannot pass through it. 

One of the reasons for this is that 
adequate numbers of dredgers are not 
provided. Recently the number of 
dredgers was increased from two to 
four. But, recently, after the sinking 
of one dredger, it has come back to 
three. Moreover, the up-to-date 
method of depositing the spoils out-
side the river has not yet been adopt-
ed. The Farraka Barrage for the 
supply of water has not yet been 
taken up. Naturally, what happens is 
that when even the major ports are 
being neglected they canot serve the 
country and they cannot serve their 
full capacity and much of their 
capacity will remain unutilized. So, 
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our attempt should be, first of all, to 
u~ilize the working capacity of the 
major ports. 

Regarding the intermediate poets, 
Government have appointed a com-
mittee which has submitted its :tepor! 
in 1960. The development of most of 
these ports is dependent on the expo!-t 
trade of iron ore. Government thinks 
that there is a reasonable prospect of 
130 lakh tons of iron ore export a 
year by 1966-67, which is likely to go 
.p to 150 lakhs tons a faw years later. 
So, the main job of this Committee 
was to see that the capacity of inter-
mediate ports is increased to export 
150 lakh tons of iron ore. 

The Committee reviewed the case of 
19 ports and suggested necessary 
development in each case. After con-
Sidering all aspects, the Committee has 
recommended development of 
Tuticorin and Mangalore in the cate-
gory of first priority and Paradip and 
Porbandar in the category of second 
priority for developing them into a11-
weather deep draft ports. If we look 
into the details as mentioned in the 
Report, we find that they have got 
justification behind their recommenda-
tion, except in the case of one port, 
that is, Paradip. Because, Paradip has 
got immense possibilities. The total 
exports envisaged immediately after 
the commencement of export under the 
Baila-dilla project In 1966-67 in export 
of iron ores is expected to rise to 11> 
million tons per annum. This is, of 
course, besides 6 million ians of iron 
ore which is to be exported from 
Baila-dilla and Kiriburu deposits to 
be supplied to the Japanese steel 
industry through Vizag. 

India has got a huge coastline aad 
at least 8 States have sea outlets, e-I1·, 
West Bengal, Orissa, Andhra, Madras, 
Kerala, Mysore, Maharashtra and 
Gujarat. In my opinion, the Govern-
ment should try to develop at least one 
port in each of the States in the begin-
ning. This is not only for satisfying 
the psychological hunger for a port 
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because it has got other advantages; 
Firstly, the utilisation of the minerals 
will be made; secondly, it will help 
the States to develop their industries 
and much of their industrial disparity 
will be removed; thirdly, export trade 
will be intensified and, lastly, the cost 
of conveyance of commodities will be 
cheaper, the hinterland being conti-
guous. 

The main hindrance in the develop-
ment of aport is its railway link and 
road link with its hinterland. 

Most of these intermediate portl! 
have got no rail link and some of them 
have got no road link also. Then. the 
jetty, the docks and the workshop are 
the main minimum ingredients which 
are to be supplied for developing a 
port even of the category of an inter-
mediate port. 

Then, regarding Haldia-it is not 
included in this report-I may submit 
that whenever we raise the issue of 
Calcutta Port, we are always pointed 
towards Haldia. But I do not know 
what is the real purpose of the Gov-
ernment. Do·-they want to develop 
it? If so. will it serve as a subsidiary 
port to Calcutta or as an alternative 
port, or as a minor or intermediate 
port? I have no objection to the 
development of Haldia. But as there 
IS no rail link like most of the other 
intermediate ports; so it will not be 
a ver:y eCQIlomic one because in 
developing the intermediate ports we 
must look into its possibilities also. 
Wheher it will be economically suffi-
cient or at least has got the prospects 
of economic sufficiency has got to be 
lookM into. 

What is happening in Calcutta? 
Shippers are afraid of Calcutta port. 
l! any merchant has got to bring his 
cargo through Haldia, what has he got 
to pay? The charge per ton is Rs. 4 
in Calcutta Port, whereas in Haldia 
t he stevedoring charge is Rs. 7 per 
ton plus the carrying expenses by a 
lighter at the rate of Rs. 15 per ton. 
Thus the total amount comes to Rs. 22 

per ton. The net increase per ton 
comes to about Rs. 18. So the finan-
cial aspect has got to be considered 
in developing intermediate ports also. 

Lastly, I would request the Gov-
ernment to exploit the offer, if made 
by any foreign country, to develop 
any particular port as against the 
utilisation of ores. Japan is perhaps 
willing to spend for developing 
Para dip Port. Some private firms of 
Italy and West Germany have express-
ed their desire to develop Mangalore 
port, that is, they are agreeable to 
give the foreign exchange that will be 
required for developing Mangalore 
Port. Therefore Government should 
see that at least one port in each State 
can be developed without delay so 
that all the areas, at least the coast-
line areas, can be industrially develop-
ed. Not' only if there are indnstries 
they help the development of a port, 
but if there is a port, it also helps the 
growth of industries. 

I request the Government to see 
that the report is implemented with-
out delay. 

Some hon. Members TOSf>-

Mr. Deputy-Speaker: How long is 
the hon. Minister likely to take? 

The Minister of State in the MinIs-
try of Transport and Coau:aunicatiODs 
(Shri Raj Bahadur): Keeping in view 
the magnitude of my task and the 
galaxy of hon. Members who arc 
expressing their opinions on this, I 
think I will hardly be able to contain 
my observations in less than 20 
minutes. So at least 20 minutes may 
be given. It may be half an hour. 

Shri Snpakar: May I request you to 
extend the time? 

Mr. Deputy-Speaker: H" might ask 
those han. Members who have given 
notice of the half-an-hour discussion 
to take less. They have to take an 
hour. He might persuade them to 
take less. Shri Alva. 
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!!lui P. K. Deo To~e-' 

Mr. Deputy-Speaker: have call-
ed 8hri Alva. 

Shri Joa~him Alva (Kanara): Sir, I 
am exceedingly grateful to you for 
having called me because on the last 
occasion when I wanted to speak 
about the Karwar railway line you 
also gave me a chance. 

Mr. Deputy-Speaker: Now I have-
learnt by my experience that even 
seven minutes for each hon. Member 
would be enough for this discussion. 
Therefore th~ time limit would be 
seven minutes. 

Shri Jouhim Alva: Sometimes it 
may exceed by three minutes. so it 
will make ten minutes. 

I want to speak on behalf of Kar-
war and about Bhatkal incidentally 
and even about Malpe, which have 
J.een ignored, on the West coast. The 
terms of reference of the Committee 
for selection of intermediate ports 
were--

"broad national considerations 
as well as regional requirements; 
and engineering aspects with 
emphasis on economy of con-
struction and maintenan~e; ... " 

suggest that We satisfy these two 
clauses of the terms of reference of 
this committee. 

During the last ten years three 
committees had been appointed by 
the Government of India. The first 
committee was the Port (Technical) 
Committee of 1946 which recom-
mended Bhatkal. It said: 

''The Committee concluded that 
the construction of a harbour at 
Bhatkal. .. ". 

It is again in my constituency: 

... was both an economical 
and a good financial proposition 
and felt that this development 
was essential for providing a 
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good outlet for the trade of the 
large and rich hinterland of the 
Mysore State lying behind it." 

In 1948 the West Coast Major Port 
Development Committee was appoint-
ed. Th.e-y had to find out a deep sea 
port between Marmagc·a and Co chin. 
They said that Malpe is the harbour 
meant for us. Thev recommended 
Malpe. They placed Karwar first, 
Bha'kal second-both of them are in 
my constituency-and Mangalore 
last. That Committee gave half a 
dozen reasons why Malpe should be 
a full-fledged port. I was born in 
Udipi near Malpe. I want to know 
why Malpe and Bhatkal whiCh had 
been recommended by two important 
committees of the Government of 
India were ignored and why sudden-
ly the wise men of the Matharani 
Committee set up in 1958 said that 
Karwar is nothing, Malpe is nothing 
and Bhaikal is nothing. They fall in 
Jove with Mangalore. It is the case of 
a tather wanting to marry a daughter 
when there is no daughter in the 
household. If I have no daughter and 
if the son-in-law is very attractive 
and he has a lot of money, I will 
provide a daughter b,' adopting my 
brother's daughter or even steal some-
body else's daughter! When there is 
a girl to be married with all the 
aUractions of the bridegroom, you 
want to get a bride from outside the 
circle as you happen to possess none 
yourself. . That in short is the case 
of Mangalore. 

MangaJore has no port worth the 
name. They want to spend Rs. 12 
crores on the port of Mangalore and 
call it an all-weath.,.,. port, while they 
use the term 'Fair weather PO(t' for 
Karwar. As I said on the last occa-
sion when you were good enough to 
allow me to speak for which I am 
grateful to you sir, Karwar has been 
one of the greatest harbours of the 
world. Poet Tagore fell in Jove with 
it. Karwar is only less than 20 or 25 
miles from Dandeli across the waters 
in mv constituency and Dandeli has 
sprung up as one of the largest in-
dustrial towns in the south. There is 
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a very large paper factory manned 
by my esteemed colleague, Shri 
Somani. Then there is the plywood 
factory. There is a ferro-manganese 
factory which is one of the largest 
of India. We have got a paper factory 
one of the largest in Asia. We com-
mand more labour in our these three 
factories than perhaps ali the facto-
ries at Mangalore PUt together. I 
know that the tile factories of Man-
galore are small units with a few 
""ring factories. 

I want to know how you decided 
in favour of Mangalore. I charge the 
Government of India that by clever 
manipulation with the Planning Com-
mission, the Railway Ministry and the 
Transport Ministry-they -may be 
doing it deliberately or indeliberate-
ly-they managed to put up Man-
galore. If there is no railway for 
Hassan there, let us construct a rail-
way for Mangalore. If there is no 
harbour, let Us spend Rs. 12 crores for 
that. How does the monev come 
here? In Karwar everything is 
arranged by nature, with a ready-
made harbour. If vou spend less than 
Rs. 5 crores, you will have a harbour 
which perhaps will be the best on ·the 
west coast. 

The Rumanians, the Italians ana 
others who have come. to this harbour 
have said, "We shall give you the 
wherewithal. We shali give yOU the 
material for the harbour and for the 
railway." In return they want our 
manganese or iron ore. Thev asked 
the Government of India and the 
Government of MYsore. Yet, every-
body turns a deaf ear. Whv and how 
did the men of the Mathai-ani Com-
mittee, forgetting the recommenda-
tions of the past two important com-
mittees appointed by the Govern-
ment of India, say all this about 
Mangalore then make Karwar only 
a fair weather port. It is like provid-
ing a tailore-made suit, getting the 
tailor, buying the cloth and giving 
everything when a man has already 
got an excellent suit. I cannot use 
more figurative language than is 
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placed at my disposal. The Matha-
rani Committee has been grOssly un-
just to the Karwar Port. They know 
nothing. I want to 'mention that 
they want to spend Rs. 12 crores for 
the Mangalore port where ships can-
not be berthed 'because it is not an 
all-weather pert. How can you pro-
vide that money? Where is the 
Rs. 12 crores to come from, when 
even Rs. 2 crores are not provided for 
each place? We can spend less than 
Rs. 5 crores on Karwar. It is a gross 
injustice done by the Government of 
India deliberately or indeliberately 
with the combination of the Planning 
Commission, the Matharani Commit-
tee, the Railway Ministry and the 
Transport Ministry all put together. 
You are giving everything for Man-
galore when Mangalore should not 
get a farthing for this project. 

I have been educated in Mangalore. 
belong to Mangalore. The veteran 

and experienced hon. Minister of 
Transport and Communications Dr. 
Subbarayan has been married to a 
very dignified lady, who alas is no 
more and who was the first. woman 
member of the Central Legislative 
Assembly. Even he has thus a good 
connection with us. I would like him 
to pay a visit to my constituency and 
see that justice is done. We have 
got irOn ore coming. We have got 
manganese coming. We have got such 
an amount of timber. Nepal, Karwar 
and Assam have got the wealthiest 
and the thickest forests of the land. 
The Western India Match Factory 
gets all the timber for its matches 
from Karwar. Everything you get 
from there. We have solid gold under 
our feet. We are ignoring that. We 
are not getting from the Railway 
Ministry a little railway of 20 miles 
from Dandeli to Alvaver. We would 
like to have a railway line to Karwar 
to Hubli a distance of 120 miles, less 
than Mangalore Hassan Railway. We 
are not getting it. In Shri Somani's 
factory, huge quantities of first class 
paper could not be moved because the 
Dandeli-Alvaver railway line would 
not be handed over to Union G"vern-
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[Shri Joachim Alva] 
ment. We are not doing it. How can 
we get along? This kind of mani-
pulation by government officials on 
political considerations is entirely 
wrong. It is time that we exposed it. 
It is because the Karwar people are 
dumb and have not got the mouth to 

:speak, these things are going on. 

When the British experts came from 
England to advise us regarding a 
shipping site and also to survey the 
Karwar harbour, the programme wa, 
,drawn up in such an unjust and im-
proper manner that these worthy 
gentlemen whom I entertained twice 
here in Parliament House with 
Mysore M.Ps, said, they had no time 
to see the harbour of Karwar and 
they stayed only one night. I wrote 
to the Crllvernment, Why were these 
experts brought from England all the 
way and not allowed to see the 
Karwar harbour properly and packed 
them off to some other place to write 
-a report on some other harbour. These 
-are the injustices that we are suffer-
'ing from. 

I thank you Sir, and I am grateful 
to you for giving me the oppertunity 
to speak, not once, but twice. With 
these few words, I sit down. 

Shri C. R. Pattabhi Ra.man (Kum-
"akonam): Sir, it is admitted on all 
hands that for a country of the size 
of India, the number of ports is 
negligible The geographical feature 
of India with the peninsular structure 
is such that, starting from West Ben-
gal on the eastern side and ending 
-up with Bombay. five or six States are 
concerned with ports. But, really, it 
'has to be looked at from the national 
point of view: 

So far as traffic bottle-necks are 
concerned, sufficient has already been 
said. For how many days, how many 
,hips wait in the Madras harbour for 
unloading' For days on end. they 
wait and they get no chance for un-
loading. This is what is happening 
in the Madras port. On account of 
the shortness of the time, I will deal 
with only four ports on the eastern 
coast of the peninsula. 
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shall first refer to the ports of 
Negapatam, Cuddalere and Tuticorin. 
So far as Cuddalore is concerned a 
lot of export is taking place. The 
quantity ot iron ore is 5 lakh tons as 
will be seen from pa£e 8 of the Re-
port. That has increased much more. 
Nothing much has been done for a 
number of years. Of cl)urse, the 
port is being kept up as a port of a 
kind. That is hardly enough for 
Madras, because Neyveli is coming up. 
Both Negapatam and Cuddalore are 
going to be very very important as 
soon as lignite production starts. I 
have no doubt that in the hands of 
OUr able Ministers, these intermediate 
ports will receive immediate atten-
tion. I knew that recommendations 
have b<!en going on to the Planning 
Commission and priorities have been 
given. I find that the fInt priority 
was given to Tuticorin. On ~ 
142 . 

8hri Achar (Mangatore): Equal 
priority to Mangalore and Tuticorin. 

Shri C. R. Pattabhl Raman: I am 
grateful to yOU. I am very sorry. 
I am quoting I wis)). you are right. 
On page 142, it is said: 

"First priority Development of 
a 30 ft. harbour at Tuticorin with 
Rs. 1027 lakhs." 

Second, Mangalore, 34 ft. harbour .... 
Shri Achar: If I may be permitted, 

that is not correct. In the introduc-
tion they have said, we have gone 
according to the geographical order, 
and we have given equal priority for 
both. It is only a geographical order. 
Because they started from Paradip, 
they have proceeded like that. 

Mr. Deputy-Speaker: I had been 
told that Shri Achar gave up his 
turn to Shri C. R. Pattabhi Raman. 
I learn that perhaps that was wrong. 

Shrt C. R. Pattabhi Ra.man: I have 
to go by chapter and verse. Again, 
on page 127. I do not want to enter 
into an agrument with my friend. 
Both of us should succeed and benefit. 
That is not the question. I am refer-
ring to the South Indian intermediate 
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ports. I think, on page 127, the same 
thing is reported, first and second 
priority. I have . referred to Cud-
dalore and Negapatam. Th~r,e is pne 
port at Thondi. These" are all 
neglected. So far as Negapatam is 
concecned, a lot of betel nut: export 
is takina place to the far east; There 
is also a lot of import, I am not 
ignGring the passenger traffic. Ai; 
you are aware, in Singapore, Malaya 
and oth~r maces, there are loots of 
South Indians both as businessmen 
and plantati6~ labourers, They are 
coming and going back, and So there 
is a lot of passenger traffic also. 
There is also traffic, both goods and 
passenger, with Ceylon, 

So far as trade with Tuticorin is 
concernvd, here I. may take a leaf 
from my good friend Shri Achar, The 
report says it was 7 lakh tons, I am 
glad to say it is 10 lakh tons now, 
There is a cement factory at 
Tazhaiyuthu, there is also iron are 
export from Tuticorin, The Dhar-
angadhara caemical factory has come 
near Tinnevelly, So, for al1 these 
exports. , , , 

Shri Thlrumala Rao (Kakinada I: 
Can }~ou give us the break-up of that 
10 lakh tons, how much is internal 
and how much is external trade? 

Shri C, R. Pattabhi Raman: I do not 
want to give the figures and take up 
time beca~se I will be intrudini: on 
my colleagues' time, but you can kind-
ly' ref.,.;, to page 41 of the report. T; 
break-up is given in the Appendix, 

It is really very difficult to "on-
dense what I haYe to say, It is a 
great pity that in spite of the Plan-
ning Commission havi"ng taken note of 
it, we find that in the Third Plan 
nmhing is being provid~d so far as 
Tuticorin is coneerned except inves-
tigation processes, We must have 
Tuticorin port for various reasons, 
Particularly, Ceylon will have much 
greater respect for us and our condi-
tions if there is a .lIrst class port at 
167~ (Ai) LSl)..CC8 
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Tuticorin, And it is easy to have it, 
because the Bristow Committee start-
ed on it early in 1924 and there was 
also the Palmer Committee appOint-
ed, They went into the dredging 
process, It has been fully investigat-
ed, and r do not know what fUrther 
investigation is necessary, If the 
Sethusamudrum project also comes 
into force, 362 miles will be saved, I 
wis~ to give some figures about the 
Sethusamudrum project which may 
astound the House, At page 39 of the 
report, this L, what they say so tar 
as this project is concerned, I beg of 
you to give me some little time, 

Mr, Depaty~8peaker: r am very 
sorry, He may refer to it some other 
time, He can give the reference only 
now, because it wi1ltake so much 
time, 

Shri 10achlm Alva: According to 
thlt Committee, Karwar eWes not need 
dredging, 

Shri C. R. Pattabhi Raman: If I aln 
treading on yOUr corns, forgive me, 
I am not saying Karwar sMuld not 
be developed, I am not saying Tuti-
corin should be developed at the 
expense of Karwar, I sincerelv hope 
you will get Goa alo, When" that 
comes. it wiII be much b"tter, 

Mr, Deputy-Speaker: Karwar ha" 
already been developed. Now some 
other ports are to be developed, 

Shri C, R. Pattabhi RamaD: The 
Committee at page 3~ says: 

"If the Sethusamudrum Project 
is designed and executed on the 
lines recommended by us ar.ld if 
the charges 1evied on ships Wf"rc 
also fixed in the manner recom-
mended by us, we estimate that 
the number of ships using 
Sethusamudrum Navigation 
Route will be 1,613 per annum, 
The aggregate total tonr.age ol 
shipping using the Canal each 
year will be approximately 107 
lakhs of GRT or 64 lakhs oC 
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N.R.T. and the benefit derived by 
such shipping will be as vollows: 

(i) A saving in distance up to 
maximum of 362 miles; and 
consequently a saving in the 
time of voyage of a day or a 
day and half; and 

(iil a more sheltered passage 
throughout the year." 

What actually happens is that our 
ehips have to go round Ceylon. This 
&thusamudrum will be a fine canal. 
Jt will cut the distance by 362 miles. 

Mr. Deputy-Speaker: The hon. 
Member should conclude now. 

Shri C. R. Pattabhl Raman: only 
"Want two more minutes. 

Mr. Deputy-Speaker: From seven 
minutes, once I have extended by 
two minutes. Another two minutes 
.annot be extended. 

Shri C. R. Pat!abhi Raman: I am 
ilIad the hon. Minister in charge of 
ports is also in charge of the roads. 
I hope he will bear in mind that the 
east coast road from Calcutta to Cape 
Comorin is an absolute sine qua non. 
What is the USe of having any ports 
unless you have also first class all· 
weather roads which will carry all 
Vle traffic? It is a very great pity 
Tuticorin has not been given proper 
attention. 

Mr. DeputySpeaker: In spite of my 
refusal the hon. Member has utilised 
1he other two minutes. 

Shri C. R. Pa.tt.&bhi Raman: I am 
very grateful to Shri T. B. Vittal Rao 
for initiating this discussion. 

Mr. Deputy-Speaker: Shri Goray. 

Shri C. R. Pattabhi Raman: About 
Tuticorin there is a lot of feeling in 
Madras State. 

Shri RaC"huDath SinC"h: All the ports 
-are in the South, not in the north. 

Shri C. R. . Pattabhi Raman: But 
'\.here is no development. W,hat is 
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the use of having ports without deve· 
lopment? 

Shri Goray: I am very grateful to 
you for giving me this opportunity. 

Mr. Deputy· Speaker: But, unluckily. 
he will have only seven minutes. 

Shrl Goray: I shall try to say a,; 
much as I can within those seven 
minutes. 

While reading this report, my firs~ 

impression was that though the term_~ 
of reference were comprehensive, the 
report was written from a point or 
view which gave too much considera· 
tion to the iron ore that India wa-
likely to export. But even taking 
that factor into consideration, I fee; 
that we have neglected our ports to 
a very great extent. I have before 
me here a note submitted by the S~C 
in which it has been pointed out that 
whereas in 1959-60 we exported 2B 
lakh tons of iron are, the target for 
1965-66 is about 7 million. The note 
goes further and says that jf proper 
efforts are made, the target can be' 
raised to 9 million ton, too. Weare 
just now exporting only 28 lakh ton. 
of iron ore. I would like you to con.<i. 
der whether We are likely to reach 
that target at aU within the next fiVE" 
Or six years, taking into consideration 
the neglect with which We are treat_ 
ing our ports. 

I do not want to be' parochial and 
say that only the ports in Maharasht1'3 
should be de.veloped, but I would 
certaiRly say that if you want to bring 
about a dispersal, then not only the 
ports like Calcutta or Madras or 
Bombay should be developed, but 
equal care should be taken to see th~t 
alternative ports a·re developed, whe-
ther they be on the East Coast or on 
the West Coast. So, I am entirely in 
agreement with my han. friends from 
Orissa and Madras and Andhra Pra· 
desh and other places that their port> 
also should receive proper attention. 

I would like to plead for a few 
ports in the Maharashtra State. I 
have before me here the 30th report 
of the Estimates Committe<! of the 
State of Maharashtra, in which th~ 
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have pointed out that even the sums 
that were Eanctioned have not been 
spent. Whereas about Rs. 75 lakhs 
were sanctioned, only Rs. 2 lakhs 
have been spent So far. The hon. 
Minister may very well say tha t, 
atter a1l. it is a State subject, and 
therefore r cannot deal with it. But 
when the ports are neglected in the 
way they are being neglected just 
now, the Central Government have to 
decide ultimately, because it is our 
export trade that will suffer thereby. 
Thprefore, my first plea would be 
that the Central Government should 
see to it that the State Government 
also expend the sums that are allotted 
and see to it that the ports are pro-
perly developed, and if by some acci-
.ent or by negligence, the develop-
ment of the ports is suffering, the 
Central Government should intervene, 
and the State Government should be 
compelled to see that the develop-
ment of the ports is carried out ac-
eording to schedule. 

The Maharashtra State has a small 
port at Redi, and that port is capa-
ble of being developed into a good 
port. Fortunately, in the hinterland, 
very near the port, there are iron are 
d.eposits. The STC in the note sub-
mitted by them say that about 50 to 
60 million tons of iron are would be 
available. If you consider that only 
ane lakh tons are being exported 
from that port, you will understand 
how much lee-way we have to make 
until we come up to the target. Ac-
eording to the STe, the target is that 
we would be able to export about 
half a million tons of iron are per 
year, but just now, we are exporting 
only one lakh ton. a year. So, we 
bave to multiply this five times before 
we can reach the target. That target, 
,.ou will agree, is a very modest one 
and we are not reaching even that. 

Therefore, taking into account the 
eonditions in Reddi, I wonder whether 
it will ever be possible for our State 
Trading Corporation to reach that 
overall target which they have fixed 
for 1965-66. The development of 
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Redi will not cost much. They have 
said that it will cost about Rs. 10 
lakhs because 400 ft. of wall and 
wharf are to be provided so that iron 
are could be exported easily. Even 
that has not been done. I was told 
by a friend who came very recently 
from that part, that so far nothing 
has been done by Government. I 
am really very sorry to say that this 
rate of expansion and development 
wilI take Us nowhere. Iron are is one 
of the commodities with which our 
country is blessed and if we really 
want to earn foreign exchange. we 
must see to it that this particular 
commodity which we have in abun-
dance and which is in great demand 
throughout the world reaches those 
countries which want it. Unless we 
develop port facilities, we will not be 
able to fulfil that target. 

The other port about which I would 
like to talk is the port of Ratnagiri. 
Here it iE not only the iron ore-be-
cause there is very little of it-but 
the passenger traffic and other goods 
traffic. I may mention that Ratnagiri 
mangoes are very famous and they 
are finding foreign markets. We 
should not concentrate only on iron 
ore. There are other things which 
we can export and which can find 
a good market. Therefore, the 
Ratnagiri port also needs to be deve-
loped and turned into an all-weatheI' 
port. Here also, only a meagre sum 
of Rs. 15 or Rs. 20 lakhs is required. 
But that also is not forthcoming, 
either from the State Government or 
from the Central Government. I do 
not know whether as my han. friend 
Supakar said. Orissa is the Cinderella. 
But Ratnagiri district is certainly the 
Cinderella of the Central Gevernment. 
It is one of those backward areas 
which can be developed and whkh is 
a potentially rich area, but because 
there are no railways and no roads 
and because the harbour is not being 
developed, it is backward and it has 
to remain so. My plea is that when 
you are having the total picture of 
the whole of India before you, take 
such steps as will allow the western 
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[8hrl Goray] 
part which belongs to Maharashtra to 
play their proper part in the deve-
lopment of the country. ' 

Mr. Deputy-Speaker:' Shri ' Raghu-
nath Singh, He is interested in ship-
pina. 

AD BOD. Member: He is from U.P. 

Mr. Deputy-Speaker: Therefore, !i.e 
can have a disl)8ssionate view about 
lhe subject. ' " " 

~ ~'fI1r ~ : '3'q'J'1iq~ ~, 
~'~!WI' n:~ ~U1~ ~f~~ 
~ ~ 1 "f'l'T"f ~ ~ flf. 't~ .:t5A" 
{Tof ~~. lI"T ~ ~Tol 'qrf~~ 1 
-r'1<: ~ ('c(¥(lf$l{c q"T~ ~ t, 
;ft '3"f it; f~ ..m~ fufit1r ~~ t 1 

~ ~ 'fit it'll ~ ..mR: if ~ 
<i~T ~lTT, <ft ~ m ~;:~~c 'iTt 
~ ~ ~ '!'toT ? m'i\" ~ ",mr 
f>rfifrr lfl: -m r; 1 ~ ~ li~;fi 

~~'T I t:'f ~"I" it flr'l"~1" "lft 'F~<rf.rlft ~, 
~ ~'1'of 'Fr~m '!i1 OR ~ ~ ~ 1 ~ 
<I"'F f'F ~ '!i1i=c"l f'1"fq'T it; 'Fr<:TOfR: ~ 
OR" 'F~ if; m'l':~ flJmq-'T it ~ ~ 
~ 1 'Oq'FT"'f<:'Jf~~f<t;~R: ~;;r~ 
'1:"f~ ~ ~,,'3"f if; ;R:T f~h'T if; i:: 
~ 'F~ q;:: n: IJT ~~ '1'~ifFH ;;rr <:il:T ~ 1 
lf~'~ IJTR" W ~"l <tl' iIT"f 'F{t 1J'{ ~ 
~ 'fro ~"l ~P: ~ <f.1"O"f'fm'rTTi't 
;;rrH '!>1:if[ >n, "rf<t;~ ~o( <n( "I'T<J 

f1iTf:g ~ ~ -:ifr "'~ 7:'1~ i't -:if, <:1rT ~ 1 

"Z:'l"f.-,£f 'T~ f'fifT": ~ "frf'll:~ f<t; ~'1<: 
Pf H 'iTt'l" 'lit -:if1"4; ,/9;n "ffil:it ~, 

'fT ~"f 'lit 'Tq' m fnt<: "p:"I"r ~srr f'l> 
~"I" ~ i't <tts f'l>ll'T -.rr~, i't '0"1" ~ 
~T'f<::'f1" il:T. i'r 'i'l"r.:, 'l>T''1't ",1" ;lf4"'lr 
,,;1" -:if,~ 'l"P oF't ~J;;r;f 'l"i<l 'l"i-:if't;;rii"-:if 
if; i:: '1"1<: 'lirfN fqfq-'T ii; q;~ it >it 
,\:;;" w.r ~, '3" 'f 'l>r 'l>T{ Of 'FT{ '3"Hlf il:T"I"f 
-.r~ U ~ : l;f'1<: 'l"H ~q-"f f srfir<r "ffil:it ~ 
'1"'" ~CThm!rfr 'il.!'!", ~ ~ 'fT mil '!fT 
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~ IJlI"ro 'FT ~ 'FVfT Q:flTT flIi 
~ if m-.: 'fiTmr fum" if ~r.,... 
..-(t 1<f~;:fi~~«~ .rift 
~ 00 ~1" ~ ~~ iFToIl'"ll' ~~ <mrr t I 
~ ~ ~;ft it ~ 'Fr 'Ii'tt >rmf 
~ .r;n OfifT ~ ~ 1 

~ ~~tif ;{ R!f-T m o;rT'f1k f~ 
~ rn ~ '3'~;{ ~ $ if; ~"","
q)i n: ~ flIilfT ~ -

Sbrt Goray: That is not what we 
say; the report says that and we are 
discussing the report. 

m '(1f}I'l1I' ~ : ~l'f 1f'!19tt ~ ~ 
"'" ;fiR<l 1 <!W n: ~f.f; ~.ft ~ ~q
~Jf;fi'FT~f&:c~''I"R~!if;~~~ 

~ ~ ~I'fr t, rn~f cf ""If 
'l'fiff ~ ~<fl?-" rn if; f<;f~ crlln: ~ 1 

q"JmTq- if ,,!if; ;;rf'1"A 'F[ ~f&:c a-
1ft">: ~ it ~ ~1<: 11;~t ~m ~~ 
~ ~ffi ;;rf'l'R '0<1" ~ q'l'f ~;.fR: ~~.f 
it; f ... 1i crlln: a- 1 ;;rn;~ 1{ ~A"'fT ~ f'l> 
~ lITif(;f n: ~ ~ ~1" ;:;:fo;;o'!fTGf it 
f~~11: 'FVl'T "frf'll:lj" 1 ipI' ~i'rsrr ~1" 'l"fll"B 
$ 11;<l"l'ftt OfifT rn ~<T 1 ~ -.rRit 
~ ~ "ffil:iI' ~ f,.; 1<:fl{1"'1 'l>r 'I"~H 
~~::r~?: il:T ~'" '3"f\m if; 'IT'f 'Ff[ Of 'Ff[ 
~ <ft ~'"~r 'iT! il:T I ""f'F.;.r1JT f'l> ~ 
>7j{ ;{ 'I><fr Fr. OfillHf~'t i; q.;T'T, 
'i'fa'f~f[, ifOfTll'T W fir~ 'FT <tffi 
IJf<rn;;rrift ~ W f~f'fT'f if;'~T ;;rr.r.r 
;;rfit ~ I ;;r;pi;;r~","fit ~ 'fl 'O'f '!il 
'!ill?-" ~ 'f1"'f m<;f ~ "l~f >:¥f qsif[ 
~ 'fi1'!iJ'fi1'! ~oot.p('f~'fT'I>~ 
;;rQToTT it ;;ri'f ~ ~Ttt wtt Ofroii it of? 
'1>'= if; ... I·T -.rt;or iF!> ;;rr't ~ 1 il:"'f<;f~ 

1{ ~T'.f'fr 'FBf "ffil:if[ ~ f'F Ofr<rm~Ofif 
it f~.r 'l"P: 'l>r,srl if; f<;fQ- ~f'f;;r"T'f 

~'fT "f~Q- I 
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~'Vf iti .m- it .rm ~ ~T ~ 
fit; ~~~WRrrT~~;:ft 
~'Vf~~~~~ 
<fti ~r ~17f'TT , 1{' ~ ~ fit; ~ 
<it.Jf1ftci'r~it~~ I 

~ ~c tfiT ;;;r~ ?fCfi ~ ~; 
1l'lf"ffi . m ~ -mr'{f.r ~ ~ 
m>:: '3""f iii f.;pf f:;r <AT ~ f~'l"T ;;rr .w., 
R'lT Of AT ~ " 

'Ii"'" if ~~"{ f'li"{ l{~ ~ 
~ fit; ~ >;fro: fuf'rtr if oft mfuA 
to ~ <it ~ iii f<'flf ~"{ ifi1 ~ ';t 
'fiT{ ~ llf"mT 'fTf~' WR itm 
:,@ f'fi!fT If!fT ;:ft ~ f~ 'fiT ~
<rnFf ('[T Ofl7f'TT >;fro: WT"{ ~ fufiflT 
~ll:T >mcrr m'1 iIi~u 

~ * ~ <nit :,@ ~ 
Shri Assar rose-

Mr. Deputy-Speaker: I think Shri 
Assar's State has already been rep-
resented. 

Shri P. K. Deo rose-

Mr. Deputy-Speaker: I think' the' 
hon. Member's State has also been 
represented. 

Shri P. K. Deo: Some new points 
have to be developed. 

Mr. Deputy-Speaker: There may be 
new points. I think Shri Kodiyan is 
for Kerala. I will call Shri Kodiyan 
now. Only five minutes. 

Shri KOdiyan (Quilon-Reserved-
Sch. Castes): Mr. Deputy-Speaker, Sir, 
I wish to confine myself to the Kerala 
ports referred to in this report. 
Neendakara has ben recommended by 
1his committee to be developed as an 
intermediate port. The question of 
constructing a PQrt at Quilon has been 
pending for the last 4 or 5 years. In 
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1956, th .. tben Travancore-Cochin Gov-
ernment had proposed to construct ;1,. 
pi~ in"the open sea at Quilon. aut 
the Transport and Communications 
Mil:>istry made. an on-the7spot study 
and the study indicated that Neenda-
kara some 6 miles from Quilon would 
be a better place for development as 
all intermediate port, 

Then, at the instance of the State 
Government and at the instance of the 
Indo-Norwegian .. Project authorities, 
mod/:Lexperiments were carried out 
at the Poona Water Research Station 
and .iIlat indicatsd that there was 
feasibility of constructing a port both 
at Tangasseri near Quilon and at 
Neendaka,rfl. This committee has 
finally, ,ecommended that Neendakara 
wil be the suitable place for locating 
th.<:,.pprt. 

What I am urging now is this. 
Enormous delay ha. taken ola{!e in 
coming to a conclusion as to the place 
for the location of the port and this 
has adversely affected trade in the 
area. The present port at Quilon is 
a 'Seasonal one. Due to uncertainty 
about the future of the port, even the 
normal repair work that is usually 
carried out every year has not been 
done. As a result of that, recently, 
ships calling at the port for unload-
ing· cashewnuts have been diverted to 
Cochin some 100 miles north of Quilon. 
This has, rendered the local port 
workers unemployed. Not only that, 
the industrialists in the Quilon area 
have to meet an additional expense 
by:way of transport charge from 
Cochin. to Quilon. I would, there-
fore, request the Government to come 
to a speedy conclusion as to the place 
where this port is to be located. 
Whether the port is to be located at 
Neendakara or Tangasseri, the matter 
must be expedited and the work 
should start immediately. 

I regret to find that the Committee 
has not reoommended Beypore in 
Kerala to be developed as an inter-
lIled!iate port. I unde1'9tand that 
some years back Q SPCcial oftlcer was 
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deputed by the Transport and Com· 
munications Ministry to find out th ... 
possibility of developing an all-
weather deep draft port on the 
western coast, and I also understand 
that that particular officer had reo 
commended Beypore to be the most 
suitable place for being developed as 
an all-weather port. But the Com-
mitte has recommended only some 
additional development work at the 
Beypore port. At the same time, 
Sir. I find from the report that the 
Committee has recommended Por-
ban dar in Gujerat to be developed as 
an all-weather deep draft port at an 
estimated cost of more than Rs. 5 
crores. I am not against Gujerat or 
any other State developing their own 
ports, but I cannot understand the 
logic of recommending Porbandar to 
be developed as an all-weather port 
at a cost of more than Rs. 5 crores 
to cater to a trade estimated at about 
3} lakh tons and at the same time 
failing to recommend Beypore being 
developed as an intermediate port, 
because Beypore is also having a 
trade almost equal to that of Por· 
bandar. Therefore, Sir, I would re-
quest the Government to examine the 
question of developing Beypore as an 
all-weather port. 

Finally, I would like to bring to the 
notice of the House that as in ali 
other matters in this also we find that 
the small State of Kerala is bein" 
neglected. Even in this case the 
same pattern Or the same kind of dis-
criminatory treatment is meted out to 
the State of Kerala, because I find 
that even a port like Cochin, which 
has been declared as one of the 
major ports in our country, has been 
negleicted. During the Second Five 
Year Plan Rs. 5 crores were allotted 
for the development of Cochin. Even 
that amount was not fully spent-I 
think only Rs. 4 crores was spent. In 
the Third Five Year Plan, out of the 
total allocation of Rs, 75 crores for 
shipping and development of ports, I 
am really very sorry to say that only 
Rs. 75 lakhs has been allocated for 

the development of Cochin. 

Shri Chintamoni Panigrahi: (Puri): 
Sir, may I put one question? 

Mr. Deputy-Speaker: He can do that 
afterwards. Is there any hon. Mem-
ber from Gujerat? I find none. Shri 
Than u Pillai. 

Shri Achar: Mangalore ha, be&n 
mentioned. 

Shri N. N. Patel (Bulsar-Reserv-
ed-Sc.h. Tribes l: Sir, I am from 
Gujerat. 

Mr, Deputy-Speaker: He did not 
rise in his seat when I called. 

Shri Achar: Sir, specifically the 
Mangalore question was raised. 

Shri Raghunath Singh: Everybody 
supported Mangalore. 

Mr. Deputy-Speaker: I was told 
that the hon. Member had given his 
turn to Shri Pattabhi Raman. 

Shri Achar: He comes from Madras 
and I am from Mangalore. In fact, 
he spoke a.gainst me. 

Shri P. K. Deo: Shri Imam has al-
ready spoken about Mangalore. 

Mr. Deputy-Speaker: Now Shri 
Thanu Pillai. 

Shri Thauu Pillai (Tirunelvellil: 
Mr. Deputy-Speaker, Sir, I am grate-
ful to the Committee for having re-
commended Tuticorin which is a right 
decision, but I am very sorry that the 
Planning Commission has not been 
good enough to include it in the 
third Plan even. While the third 
Plan is going to entail an expenditure 
which is equal to that of the first and 
the second Plans together, the denial 
of this fundamental, basic, simple 
right-the necessity of the Tuticorin 
port which is not being included even 
in the third Plan-touches the feel-
ings of our people very much, and I 
am lacking in words to condemn this 
sort of attitude in the matter. Never-
theless, I hope that better counsels 
will prevail and that Tuticorin port 
will be included in the third Plan, 
when the final Plan is ready. 
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The Committee has recommended 
Rs. 10.27 crores but the Ministry has 
recommended only Rs. 5 crores and 
ood. I do not know why they have 
cut it to half. It is perhaps to oblige 
the Planning Commission to facilitate 
their being able to give at least that 
amount. That only shows the 
anxiety of the Ministry to see that 
this scheme is implemented, but with 
jus! Rs. 5 crore, and odd, we cannot 
be in a position to complete. the pro-
ject. When the project is taken up. 
we will have to complete it. 

Out of this sum of Rs. 10 crores 
and odd, from the economics of sav_ 
ingS alone, we will be making more 
money. The port is handling one 
million tons and it is expected to 
handle about I! million tons in the 
course of the next three or four years. 
The Committee has observed in the 
report that on the improvement of 
the existing port. to handle this 
cargo of one million tons, they will 
have to spend Rs. 3' 4 crores which 
will be a sheer waste. Therefore, 
they have recommended that onlv 
an all-weather port will solve th'e 
problem. If an all-weather, deep_sea 
port is given, we will be handling 
petroleum, kerosene and diesel which 
are now being handled at Cochin port 
and transported by rail and road. 
There will be then a saving of Rs. 35 
a ton. 

According to this report itself, the 
Tuticorin port has got another spe-
cial feature; that is, silting is the 
least or almost nil. All these favour_ 
able points should be considered. Of 
course, there may be other ports to 
be developed, but Tuticorin has to 
be given this priority, because of the 
existing cargo that is being handled 
and the cargo to be handled in the 
near future. From the economic as-
pect also, in the construction of the 
port, silting will be negligible. 

Along with this, if the Sethusamu-
dram project is taken up, there will 
be a saving on the round_tour also 
roundabout Ceylon. AIl the tran-
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shipment cargo is noW being sent 
from India to Colombo, and there is 
alwavs difficulty in handling them 
even' in Colombo. Therefore. in that 
way, we are forced to neglect our 
foreign trade because of the incapa-
city of the port to handle the cargo. 
Madras port cannot handle even the 
cargo from the northern parts of Mad_ 
ras State, and the southern parts of 
Madras Siate have to be tied down 
to the existing port of Tuticorin and 
keep quiet. If you have to send all 
the cargo through Cochin and other 
ports, it will be prohibitively costly, 
and our export trade with other 
countries will thus be handicapped. 

Coming to Nagapattinam port they 
have recommended only a small sum 
for it and that sum is not sufficient 
because a lot of passengers are going 
from Nagapattinam to Malaya and 
coming back, and the people have to 
go by boat for two or three miles. 

Shri Raghunath Singh: Three miles. 

Shri Thanu Pillai: Yes; it is diffi-
cult for the passengers to travel three 
miles by boat to reach the ship. It 
will be, therefore, better if the Gov-
ernmen t could consider the feasibili-
ty of deepening that part of the port 
and bringing the ships nearer to the 
shore. 

In the report of the Committee, 
they have forgotten to mention any_ 
thing about Colachel in Kanya Kuma_ 
ri district. This port is not linked to 
the mainland, either by rail or by 
any good road. Though it is a minor 
port, it is very important for the 
people there. There is a lot of dry 
fish and other commodities that are 
exported from there. But the Trans-
port Ministry has allocated only a 
very small sum in regard to that 
port. It is just about Rs. 2 lakhs. 
I would request the hon. Minister to 
consider the possibility of allocating 
more funds for Colachel port, and 
develop, as I said, the port of Tuti-
corin. 
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Mr. Deputy-Speaker: Shri Achar. 
He may speak for five minutes. 

Shri Achar: Yes; but I pray for one 
or two more minutes in addition. 
am very thankful to Shri Vitlal Rao 
for having raised this question and 
am also very thankful to the Com_ 
mittee which has produced tltis re-
port on the development of interme-
dia te ports. I am very sorry the 
name of Mangalore was mentioned 
as if a competition was raised bet-
ween.· Karwar "lmd Mangalor,,: I wish 
Shri Alva had read the report. I can 
understand his arguing for Karwar 
if he had met at least one argument 
out of the several arguments put for_ 
ward in the report by the committee. 
I am referring to only one sentence 
at page 262: . 

"From all points of view, there-
fore, technical feasibility, econo-
mics of building a major port. the 
low cost of the ores to be ex-
ported, the size of the deposits 
which will feed the port and the 
prospects of traffic other than 
iron are, Mangalore would seem 
to be the port that should be 
estab'ished on the west coast for 
improving the normal expansion 
of iron ore export traffic." 

They have also considered Karwar 
earlier and they say it will be eco_ 
nomically too costly to export iron 
are from that port, because iron are 
is the main item. They also say that 
low grade and high grade ores are 
not available near Karwar. So,;. 
will not dilate on that question. 

I want to meet one argument put 
forward by Shri Pattabhi Raman. 
Of course, I want both Tuticorin and 
Mangalore to be developed. But it is 
not correct to say that Tuticorin is 
given priority in the report over 
Mangalore. I am referring to page 
142 where four ports are mentioned 
and the committee gives the priority. 
The two ports for first priority are 
Tuticorin and Mangalore. Tuticorin 
is mentioned first and then Manga-
lore is mentioned. For second prio-
rity, Paradip is mentioned first and 
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then Porbandar. This does not mea,1 
that Par,adip is given priority over 
Porbandar: Nothing of that kind. 
That is made very ciear at page 125 
"'here they say: 

"The committee is of the opi-
nion that all works in each prio_ 
rity group are .of equal import-
ance." 

In the earlier sentence they have 
said, th('y go in a geographica! order 
beginning from Paradip and going up 
to Gujarat. That clearly showo that 
the two included in the first priority 
group are of equal importance. There 
is no preference of one over the 
other. I do not want to contend that 
Tuticorin does· not deeerve develop-
ment. But I mu,;t say that Shri 
Pattabhi Raman is wrong in saying 
that Tuti1C'orin has preference over 
Mangalore. Both of them equaliy 
deserve development and I am plead-
ing for both the ports. 

17 hrs. 

Manga10re is on the west coast 
midway between Goa and Cochin. It 
has got a hinterland of not less than 
J' 30 lakh square miles, within which 
Mysore State also comes. We have 
to remember that so far as Karwar 
is concerned, I do not say today, but 
as early as posoiblc, we are likely to 
have Goa. Karwar is hardly 25 miles 
from there and I am sure it is bound 
to come. As I said, apart from evcry-
thing else, this Report has given 
very good reasons to show that not 
less than two million tons of iron are 
could be exported from that port, be-
cause it has very nearby-both 
low grade and high grade iron ore. 
Also, it has got extensive trade in 
coffee and other articles. So, it is 
only just and fair that it should be 
developed, on account of its natural 
advantage as an all-whether port. 

>.IT 'fTm' (~): ~ 
~, .q ~ ftciTt ~ ~ it ~ 
~ it ~ if ~ ~ if.(ill 

~~I ~'I><fI";I-~~ 
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1ft<; ifi f~ If<: ~1F ~.'!il ~ 
l!;'F m fti ;r;if.t 'Ff f.raTlf 'Fi\tT it ~. 
fom ~ I m. llW t ;;frm 'fiT .rt 
~ ~ ~ 1'Ii1r >it '3"'f If<: fq;n-. 'fifi 
~!fT ~T ~ I ~ 1Fitit 'fiT 
~ 'mi ~ li fum~ 

"Broad national consideration as 
wall as internal requirements." 
"rff:<f 'S"'f 1Wf err f""",, rn ~ ~ 
~ ~ 'firs:if'l~ ,;;fl:c ~ ~ f'FlfT 
~ "rfo/f W if; ofrm 'fiT ;q I 'm 'Fd I 'fiT 
~fr,c it ~ ~ ft;<n" ~T t I WT 
~Jf ~if; ~:ZO l1R if; ~ If<: 

'li'rt er~ 'f'ff.t 'Ff f'foTlf ~1 f"rlfT 'l1n I 

'lmm ~ ~ fu'f ~::; 'ic~ 
mr #.t fi1'firfur 'Ff >it ~ 7~ 
'lif >:fT I :oori:i" ~ i; fti <l"T "" l'JT': 
if "rfg ""ilf1JU 'Ff erR VlfT d"'F 'l@ 
'RT % I :o.r.t OfTT ii ;q-oft d"'F for<m 
'fiT f'FlfT 'l1n I 'i~·c m-
i~ 'Fi'rtt ,{T <m ~ If<ft 
~ ~ if; erR if ~;f.r .rt f'f1lht 
Rm 'Iii :01'ifd" 'liT g- I ~'f'Ff 'Fn:"T 

lf1': iifdT!fT 'fllT ~ ff: ~illflrfr m- it 
"i ~<.:t.~ iT "rr ~€.:t.( d"'f. ~-~ ;;m;r 
q-fi:nrT 'f.T ~fif;", '·H ~ qR if 'fQ: 

"''' if! 'fllT I "rfI;'f lfF[ ~'fT ~ 
f:r. "B"if> '1'11 ~R 'f.T ifiT<.:"T ro ~ I 

~r "'f'UT ~. ~ f'f ~u m- d"'F ;;nir 
if; fT.rD: ~ OFf ''If'NT 'l@ iT'!> ~ 
;q'p: ofrm 1FT ~ ""'" ~~ it 'fifom 
~m ~ I ~~ 'Pga- ir <rM ;f\"c<: 
~ ~ ;;ffit % I WT fT.rD: ~ 'Ff ~ 
<F11 ~ 'fllT ~ I ~ f1'fi;r if ~ 
;;nir oW; 'fm me <'fT\'f mlfIft Wt 
~m.~fI;ifO~~~~~ 
~ 'fiT fffi;a 1Ff ~ ~ .rm 
~ ~ ~r ~ I ~ fu1:t ~ 'Ff 
%fiii<F <F11 Qm ~ I 

H ~ft6f*lf"", ~ 'Fi\tT it 
~ '1ft ~ f", Wl'l'f1ro mi ~ 
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~~~~m;r;T<;fRW 

fti 'fiT ~ ~ ~I ~. 
~ it ~ m if fq;n-. '11ft ~ 
'l1n I 

~f ~ '3"'f ~ it "IT{ 

~ I(fli!,. 'f 'f'ff.t <miT ~ ;q'p: ~ 
si'rir<fc ~ ~ rn 'f1IT ;s~~l ~ 
~f ~I ~ ~~, m if; 
fT.rD: ~ ~ q';fufui't ~ ~ I' 
~ Or 'f'lTlfT ~ fifO WI">: ~ ~. 

"" ;;r['Il; d1 >:RTWT, ~ ;qT.: W!l 

l"OO iT 'lif 'fQ:T ~ifO m 'l'l>'1T ~ I 

'AT'f ~ ff; fti ~ ~ ~ 
'fORm <iii #.t <p.f[ w,a- "f' <rSt 'fi'rf 
~~ 'l@ >:fT I ~ '3"'f'Ff ~ 
~if;qRift~~~%1 

d1 .q 'f..~ 'fTQd"T ~ ff; ~ 
m- 'f7: ~ f'FlfT ;;r['Il; rn '>flT<: '3W!'l 
~fFlfT~m~oft~ 
~l'fT1 ~ if; *,"f 'r oft ~r 
~ f~ ~'l m if f'f"lT{ ft;<n" ;;r['Il; I 

>;fT "'To ho 'Iii'\' : :O~ Ili{h,,' 
~ 11~ <r'Ait 'f.T ~ ~ Rlll rn 
'lOfmr if; m if; @l ~ 'l@ 
gm ~ fT.rD: .q m'l'Ff m"I1TU ~ I 

"I1<fi ;r 0 ~ "'"[ "mf <Fift ~ ~. 
'l~~'f<IT'f'lT~, ~~ 

iT ~ ~ ""'" ~f fi;;rrn ~ i',;fvr 
a-~ f.f;ffi 'f7: 'fi'rf ~ q)i ~ ~ I 

Iffi' ~;ft'l' "'~: ~ ~ I 

>.it ;no f,{o m : ~ ~ ~ .rt 
~,~IIfu:~ if ~ ~ 
~ ~ ~ ;;nir if; ft;rQ; ~ ~ ~ 
q'li ~ ~ tft '3"'f ~ if; ~q)i 
it~~~1 ~~'!ilm; 
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[ '!ft iff 0 fu 0 'li'.,-] 
~ ~ fuu: ~~f "flTf.f it Off ~ 
'ffom il:T'Tf 1 m lm ~ ~ 
.~ ~ ~ $ ~M'fT ~ ~ If'f."~ ~ 
~ t I ~ ~ ~ ~~ .m: <r"rnft 
'f'l'<f 1 ~ it 'r ~~;;r .m:~ it 'l'ti 
~ 'R ~ ~1lT 'lfTl!; mf'f: i;"[ i; 
:;rf.t it ~ if ~ 1 

~ <mf ll' q:roR': ~ m it 
~ "!T@1 t 1 <nl: m ~ ~ 
<fti ~ ~ ~ 1 ~ ~ ~ fC')1:p; 
m trm ~ ~ ~ <fti if ~r.t 'liT ~ 
it ~ q.~T ~ :;rf.t it .m: +rl"f ~ 
$~it-.mt~&ft~1 
iro ~ ~ ~ ~n: ~ ft;pr, m ~ 
q:);n ~ I .m: ~, ~;;r .m: 
~it ,.j'f ~T ~'lfTl!;~ 

#- iRl'fT ~ ~ 1 

Shri Shankaraiya (Mysore): Mr. 
.Deputy-Speaker, Sir, I am thankful 
to you for giving me an opportunity 

. to express my views. About Manga-
lore Port many of my han. friends 
have spoken and have supported it. 
It is most unfortunate that the State 
.of . Mysore does not have a port till 
now. The claim for having a port 
on the western side to export its 
industrial articles, iron are and man-
ganese are has been a very long one. 
All the southern States, namely, 
Madras, Kerala, Andhra, BombdY 
Maharashtra have got ports and it 
is most unfortunate that Mysore has 
not got a port of its own. 

As you know, Mysore was develop-
ed industrially very long ago. Even 
before Independence, Sir. M. Viswes-

'varya made fran tic efforts to develop 
a port in Mysore, but because of the 
vested interests of the British Gov_ 
ernment they did not permit him to 
do so. Even after Independence we 
have been claiming for the develop-
ment of a port on the western side. 
Three committees were appointed. 
'Time is being spent like this and 
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the aspirations of the Mysore people 
have not been fulfillQd. I may bring 
it to the notice of the han. Minister 
that this waiting has been a v~ry 

long one and there is a feeling of 
frustration. The industrialists and 
the merchants arc feeling that they 
are not having a reasonable share 
of the bulk of the trade or profi t,. 
The trade has been taken away either 
by Madras or Bombay or by other 
harbours and we have not been given 
the scope for development. There-
fore this feeling of frustration is too 
much in Mysore State. It is the only 
State in the peninsula that has not 
got even one port. I hope the han. 
Minister will seriously consider this 
aspect. 

One word more and I finish. For 
the export of iron ore the Rumanian 
Delegation has come. The Italians 
are willing to take iron ore and man-
ganese are from the western port. 
The delegation from Rumania is now 
present and is having discussions with 
the Ministry. From what I under_ 
stand, they are willing to take and 
lift the iron ore and manganese ore 
from the western port because it will 
be cheaper, but the Government of 
India is trying to divert it towards 
the east. By insisting on that, they 
may not on lose this trade with 
Rumania and Italy, but it will be 
putting an end to the prosperity of 
Mysore State. So this should be 
taken seriously. 

Mr. Deputy-Speaker: There are five 
minutes and two more han. Mem-
bers have to speak. Shri Deo. 

Mr. P. K. OeD: Mr. Deputy-Speaker, 
if you trace the history of the 
development of ports in this country, 
you will find that it is a historical 
accident. ..... 

Mr. Deputy-Speaker: Tracing of 
history would take a long time. 

Shri P. K. OeD: Because of our 
cultural, administrative and econo_ 
mic association with the west, all 
the ports in the west coast started 
developing and Bombay, naturally, 
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became the gateway of India. Simi-
larly the development of Calcutta, j( 
is a historica~ accident. Because, it 
is not a natural port and for dredg-
mg the Hooghly, we have to spend 
Rs. 50 lakhs every year. We find 
from hi;tory that if some prince; in 
Delhi had not fallen ill and had not 
been treated by some English doctor 
and if three villages had not been 
given in Bengal, Calcutta would not 
.have been the headquarters of the 
East India Company and the nucleus 
for their future imperialist expan-
.<ion. We shall have to examine all 
these things. 

After India became independent, 
the whole perspective has changed. 
We shall have to examine how to 
develop the natural ports of this 
.country. In that respect, the report 
or the Intermediate Port Develop-
ment Committee has been most elu-

ddating. They have rightly said that 
,he Committee is of the view that 
jron ore traffic has to play an import-
ant role in deciding the development 
of ports. Let us see who are the 
buyers of our iron ore. It has been 
admitted that by 1965_66, We shall 
be exporting iron ore to eastern coun-
tries like Japan to the exten t of 224 
million tons. Our export is antici-
pated to go up to 3 or 4 million tons 
to the East European and West Euro-
pean countries. 

Mr. Deputy-Speaker: The 
Member should appreciate my 
culty. He is trying to open his 
just no'v. 

hon. 
diffi-
book 

Shri P. K. Deo: Taking all these 
facts into consideration, it becomes 
imperative On the part of the Gov-
ernment to see that the ports on the 
east coast are properly developed. 
Rightly, this Committee has given 
first priority for the development of 
the Paradip port. For Paradip, they 
have assessed that if we spend Rs. 9 
crores, it becomes a first class all 
weather port. It could handle a 
large amount of traffic and earn B 
good deal of foreign exchange. Tak-
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ing into conSideration all these fac-
tors, I request the hon. Minister that 
he should giVe top priority and allot 
Rs. 9 crores for the development of 
Paradip. 

Mr. Deputy-Speaker: Shri Chinta-
moni Panigrahi only wanted to put 
a question. His State has been re-
presented. 

Shri Chintamoni Panigrahi: Mr. 
Deputy-Speaker, I would like to 
know from the hon. Minister, which 
of the recommendations of the Inter_ 
mediate Port Development Commit-
tee have been accepted to be imple-
mented in the Third Plan and whe-
ther the priorities which have been 
given by the Intermediate Port Deve-
lopment Committee for the different 
ports, the first priorities and second 
priorities-all of them-have been 
included in the Third Plan and if so, 
whether .it will be by way of grant. 
or by way of loans to the State Gov-
ernments and the amount which has 
been given so far either by way of 
loans or grants for the development 
of Paradip Port. 

Shri Raj Bahadur: Mr. Deputy-
Speaker, I am grateful to the Mem-
bers who have participated in this 
debate for the keen interest that they 
have shown in the development of 
minor ports. I may, to begin with, 
just invite attention to the constitu-
tional fact, namely that Ports, other 
than major ports, appear in the Con-
current List and the executive res-
ponsibility thereof vests with the 
State Governments. We come in the 
pictllre for their development by way 
of loan assistance or otherwise. It 
was with a view to fulfil our res-
ponsibility that we thought it proper 
that amongst the category of ports 
known as intermediate ports,-that is 
ports which have got a traffic of more 
than 1 Iakh tons of goods or some 
sizable passenger traffic we should try 
to fix up priorities through this Com-
mittee. Therefore, we appointed this 
Committee as early as 27th October, 
1958. The main terms of reference 
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[Shri Raj Bahadur] 
were, selection of suitable intermedi-
ate ports in India for intensive deve-
lopment in order of priority and a)"o 
to determine the extent of develop-
ment required. This report was sub-
mitted on the 30th of April, 1960. I 
am submitting this particular fact be-
cause a point was made by Shri T. B. 
Vittal Rao that we have delayed 
consideration of this report, or that 
we have been otherwise not going as 
quickly and actively about it as we 
should have, but I may assure him 
that as soon as the report came we 
got summaries made out and sent to 
the State Governments concerned· as 
.far back as July, 1960. But we could 
not go ahead unless the report was 
printed, and now the printed volume 
will convince the House that it also 
should have taken time. We got the 
printed copies as late as the end of 
September. Soon after that we 
placed it before a meeting of the 
Nationa] Harbour Board. A special 
meeting of the Board was also con-
vened in order to consider the recom-
mendations contained in the report 
exclusively. 

I would like to take advantage of 
this opportunity to tell the House 
how we have proceeded about it. 
The main recommendations of the 
Committee were divided into certain 
categories, as under; 

First pnorny works 
of 18 ports, the 
which honourable 
are av,,'are of . 

Second priority works 

in respect 
nam:::s of 

Members 

Third priority works (3 ports) 
De\ielopmenr of an all-weather 

deep draught port at Tuti-

Rs. 
Lakhs 

oorin 1,027 '00 

Mangalore 
Paradip 
porbander 
Enlargemen t 

pool and 
ling . 

of the dredging 
eXternal dred-

1,270 '00 

955. 00 
526·00 

This is how the recommendations were 
there. 

We knew that if all the recom-
mendations were accepted, this will 
total up to over Rs. 50 era res. 
Naturally, we made certain proposals 
on a selective basis. I will refer to 
that later on, but we were told by the 
Planning Commission that a sum of 
only Rs. 10 crores would be avaiL 
able by way of provision in the Third 
Plan for the development of minor 
ports. NaturallY, we had to cut our-
coat according to the cloth, and the 
cloth did not permit us to fashion out 
the coat more than what the first 
priority works indicated in the report. 
They totalled up to Rs. 611 lakhs 
plus a provision for certain other 
essential items. Now I will tell you 
how We have tried to put certain 
counter-suggestions to the Planning 
Commission in this behalf. 

We have requested the Planning 
Commission to consider our proposals 
for inclusion of all the first priority 
works included in the report. which, 
as I said, total Rs. 611 lakhs. Then 
the other items are: 

E~setHial devel('pment works 
relating to other minor ports 

Dredger Ciml~!mrvey· launch 
pool expansion . 

Pondicherry 
POrt of Laccadive j,lanJs 
AnJalnan and Nicobac Islands . 
Detailed investigation and de-

signs in connection with the 
Sethusamudrum project 

Dcvelopmen t of Tuticorin 
an d Man galore in to all 
'weather al,:mgsidc ports • 

250 

21' ,52 

·5° 
55- 00 

4°·00 

So the grand 
Rs. 25,09,02,000. 

total comes to 

These were our recommendations, 
and I would only say that the Plan-
ning Commission is still considerina 
how best they can meet our demands 
in regard to certain essential works 
or essential projects like Mangalore 
ad Tuticorin, and we ca,,"ot. at this 
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stage. say what the final conclusion 
will be, 

Now I think I will do well at this 
",tage to refer to certain points which 
have been made specifically by certain 
Members in this connection. 

Shri Vittal Rao stated We were late 
in realising the importance of minor 
pGrts and were reminded of them 
only because of the congestion in 
ports. It is well-known that conges-
tion in ports in 1957 was occasioned 
because of the closure of the Suez 
Canal and then the release of the 
pent-up traffle later on when it open-
ed up. That was also occasioned be-
cause of the heavv imports of heavy 
machinery and .,quipment for our 
steel plants etc, So, that was a sort 
of an extraordinary occasion. an ex-
traordinary feature. Otherwise, when 
the Second Plan proposals that we 
have got in respect of major ports 
are completed, they will increase the 
capacitr of our ports for handling as 
much as over 40 million tons of 
cargo. Already On one oocasion they 
have handled 31 million tons in 1957, 
and when all these works are com-
pleted, the capacity wiII be of the 
order of 40 million tons. So, I may 
assure the House that so far as the 
capacity of the major ports is con-
cerned, it will not be found wanting 
by the end of the Third Plan period. 

Then he made a special reference to 
Kakinada, Mangalore, Tuticorin and 
also Scthusamudram. As for Sethu-
samudram I have already referred to 
it and st;led that we have included 
a provision for it, and We hope that 
lhat will be accepted. 

About the ports, it may not be pos-
sible for me to meet all the argu-
ments or to comment on all the points 
which haVe been made by hon. Mem_ 
bers in regard to the respective ports 
they were interested in. But, broad-
ly speaking, I shaH say .:omething 
about the more important points that 
have been made 

Int.rmediate Ports 
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Shri Mohammed Imam and Shri 
Joachim Alva referred to the porta 
of Karwar and Mangalore. Shrl 
Joachim Alva was rather waxing 
eloquent on Karwar. He was accus-
ing us that We have not been just to 
Karwar, because, Karwar, according 
to him, is much more important or 
at least it admits of much greater 
potentialities for development as a 
port than Mangalore. I thfnk Shri 
AchaT has aptly given a reply to him. 
So, I would only say. SO far as that 
goes, that even from the point of 
view of the present traffic, and the 
potential future traffic, it is apparent 
trom what is stated at pages 85 aIld 
217 of the report, in the appendices 
and the tables given therein, that 
there is no comparison between the 
traffic handled by these two ports at 
present. Karwar at present handles 
a traffic of 158,000 tons, whereas the 
port of Mangalore handles about 
three to four lakhs tons or more. The 
potential traffic also, in the case ot 
Mangalore. has been estimated to 
come up to six to seven lakhs tans 
by 1966, plus 2 million tons of iron 
ore which wiII carry it up to 2'.6 
million tons. As against that, it i5 
not expected that the Karwar port 
will handle Or will come to handle 
more than five to six lakhs tons ot 
traffic. Out of that, how much will 
be general cargo, on which the maiD 
port revenues will depend is also 
problematical. I would rest content 
with this and say that sO far as that 
particular aspect of the matter is con_ 
cerned, we have not been unfair to 
Karwar. We have only tried to take 
into account the relative importance. 
and the relative utility of the ports 
in the context of the larger national 
interests, 

Shri Joachim Alva: It will open 
up the whole hinterland like a rose! 

Sltri Raj Bahadur: B<,cause of pau-
city of time, nor I would request my 
hon. friend not to interrupt me. 

Ther., is anoth!!r feature also. be-
cause I would like to as.ure him that 
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iShri Raj Bahadur] 
we haYe not been unfair. Even for 
1aaving one berth of about 32 feet 
.raft at the port of Karwar, it will 
be costly, because it will cost about 
Its. l' 6 crores to have that, but if we 
want to have more than one berth, 
it will be much more costly than 
Manplore. So, from the point of 
Tiew of the cost of development also, 
the port of Karwar will not be as 
cheap as it is supposed to be. While 
Karvl'ar will be nearer Bellary and 
Bospet ore mines, a major part of 
the hinterland in the Mysore State 
and surrounding areas is covered by 
the port of Mangalore. 

Then, again, the Mangalore-Hassan 
railway has been considered as neces-
sary by the railways. That is the 
position, so far as our information 
goes. But that is not the case sO 
far as the Hubli-Karwar line is con_ 
cerned. 

So, taking into account ali thesll 
factors, I hope my hon. friend will 
hear with me and would feel satis_ 
fied that We are not oblivious of the 
interests of his constituency. We shall 
try to do our level best, and as much 
as We can, but we cannot ignore 
~e relative priorities Or the respec-
tive Or relative importance of the 
two ports. 

Then, Shri Supkar, Shri P. K. Deo 
and Shri Chintamoni Panigrahi refer-
red to Paradip. The total amount re-
commended by the Intermediate Ports 
Development Committee ia their re-
port in respect of all Orissa ports 
comes to Rs. 1.10 crores or so. We 
have allotted as at present Rs, 1 
erores. Against Paradip, the total re-
commendation of the committee was 
Rs. 1.10 crores, and We have allotted 
Rs. 99 Jakhs. I would say that even 
eompared to Mangalore and Tuticorin 
which have been given the first 
priority in the report for development, 
so far as the actual allotment for first 
priority works is concerned, the port 
.t Paradip fares much better. The 
:Man galore port and the Tuticorin port, 
if the first priority works are taken 
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into account, will not get even about 
one-third as much as the port of Para-
dip has got. So, the interests of the 
Para dip port and its development have 
been fu1ly taken into account. 

Shri Aurobindo Ghosal made a valid 
point, that We should try to utilise to 
the maximum our present port capa-
city. I can assure him that that is a 
matter of principle with us. He then 
referred to Haldia. Actually, Halaia 
does not come within the scope of thi.> 
Report. But I may tell him that we 
have already provided Rs. 7 crores for 
the development of Haldia in the Third 
Plan. The ports of Calcutta and 
Haldia will be complementary and 
supplementary to each other. That is 
the position with regard to that mat-
ter, ab::>ut which he was anxious to 
know the facts. 

Shri C. R. Pattabhi Raman referred 
to Tuticorin and also the Sethusamu-
dram Project. In principle, we have 
accepted the Sethusamudram Project 
to be taken up for at least the preli-
minary survey work or something like 
that-investigation and so on and for 
that. In the Third Plan, we have 
made a provision about Tuticorin and 
Sethusamudram. We have already 
sent our recommendations to the Plan-
ning Commission. We are convinced 
of the urgent need to do something in 
a s)}eCial way for the development of 
Tuticorin and Mangalore. Even in 
OUr latest proposals, we have request-
ed the Planning Commission to consi-
der the advisability of including both 
these projects for high priority in the 
Third Plan. 

Shri Garay complained that the pro-
gress of works in respect of ports in 
Maharashtra has not been satisfactory 
and ever. whatever allotments were 
made do not appear to have been uti-
lised. The il:lformation placed at mY' 
disposal goes to show that against a 
total allocation of a provision of Rs. 35 
lakhs, the Maharashtra Government 
have already spent Rs. 27 Jakhs, and 
they hope to spend the balance during 
the course of the current year. So on 
that account, we cannot quarrel with 
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th~ Government of Maharashtra for 
any slow pace of work. 

As regards Ratnagiri and the 
mangoes that go out from th~re, we 
are fully conscious of it, but much 
more important than mangoes are the 
passengers and the passenger traffic 
that it caters for. I can tell him that 
at the last meeting of the National 
Harbour Board they accepted in prin-
l'iple the suggestio':' of the Maharash-
tra G<lvernment representatives that 
besides Rs. 15 lakhs which the State 
proposes (0 spend on ils development. 
Rs. 20 lakhs might be allotted by the 
Centre. In principle. it was also 
accepted that they might s'art with the 
development of what is known as tb& 
Killa Bay for the development of that 
port. The State demanded as much as 
Rs 322.78.000 for all ports there. But 
th~ Ministry of Transport and Com-
munications after proper scrutiny 
were of the opinion that Rs. 78'18 
lakhs would meet the needs. keeping 
in view the limited resources at our 
disposal. The Planning Commission 
have further agreed that to this amount 
of Rs. 78'!8 lakhs, another Rs. 50 
lakhs might be spent by the State 

·Government from out of their own 
eeiling. That is how it stands. 

Shei Raghunath Singh gave very 
.trang support to the plea for the deve-
lopment of minor ports. I express my 
thanks to him for that. Shri Kodiyan 
referred to Beypore and said that we 
have not proposed to include it. Let 
him kindly refer to the Report. I may 
also tell him that We have accepted 
that for the development of Beypore 
Rs. 10 lakhs should be provided. So, 
that amount has been provided for it. 
nepds 

In the Third Plan, against a total 
requirement of Rs. 147' 78 lakhs for the 
'State of Kerala in respect of its ports. 
we have approved Rs. 136' 45 lakhs 
which L. for first priority works. I 
think it is a very satisfactory percen-
tage. Apart from that, the Planning 
Commission have further agreed to 
allow them to sp&nd Rs. 25 lakhs on 
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their past requirements from out of 
their own ceiling. I think that should 
be considered reasonably satisfactory. 

I was thinking that no Member [em;}, 
Gujarat had spoken, but Shri N. N. 
Patil broke the ice. Gujarat happcn~ 
to be one of Our maritime States with 
the largest number of ports. Shri 
Patel emphasised the need for paying 
more attention to Porbandar. 

Mr. Deputy-Speaker: Actually. 
had to ask him to speak. 

Shri Raj Bahadur: Yes. Sir, and 
then he spoke. They have gO'! such 
a large number of ports and so their 
interests should be looked after. 

Shri Goray: They have got the first 
free port in the whole of the country 
-Kandla. 

Shri Raj Bahadur: The scheme is 
under consideration. 

Shri N. N. Pati1: There is no port 
for handling oil. 

Shri Raj Bahadur: That was a point 
that was missed by him whell he 
spoke. That will come up for consi-
deration when the Oil Ministry so 
advises. 

About Porbander. we are ccnscious 
of the needs of traffic, both passenger 
and cargo. that this port handles. I 
would very much like to accommo-
date its needs as much as we can with-
in the allocations that are made for' 
the ports. 

Shri Panigrahi asked us about our 
policy in regard to the IPDC report 
gen~l'ally. I have already said that 
for the present we have cunfined our-
selves to the first priority works re~' 
commended by them and We have done 
all that is possible for other schemes 
within the limited allocations that have 
been made to us. 

Apart from that. we have asked for.' 
cerUlin special allocations for Tutico-
rin, Mangalore and Sethusamudram 



Motion re: DECEMBER 21, 1960 Appointment of 6892 
Shri A. K. CllImda RepOTt of 

lntermediate Pori" 
De,; .. lopment Committee 
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'and other important projects. I join 
the hon. Members who have pa;d very 
well deserved tributes to the Commit-
tee which has really produced a very 
useful and profitable report. I think, 
';0 far as infonnation about these ports 
is concerned, it will be a sort of com-
pendium for all times to come. 

Shri T. B. Vlttal Rao: Mr. Deputy-
Speaker. Sir, the hon. Minister has 
stated that the congestion that obtain-
~ in 1957 and subsequently in 1958 
was due to the closure of the Suez 
Canal and the subsequent opening of 
the Suez Canal. I would like to draw 
lh" attention of the han. Minister to 
the fact that we are going to import 
16 million tons of wheat under the 
PL 480 Agreement and 1 million tons 
-of rice from the Uniied States of 
America. Let not the same congestion 
take place in these major ports and 
let ill not pay heavy demurrage. 

I am quite aware that the develop-
ment of minor poris is in the Concur_ 
rent List. 

She; Raj Bahadur: Sir, this is not a 
point which he has made earlier. I 
will have no opportunity of replying 
to that. 

Mr. Deputy-Speaker: The record 
will show that it was made afterwards. 
Nonnally. he should not take up new 
points now. 

Shri Harish Chandra Mathur (Pali): 
H" can criticise what has been said. 

Shr; T. B. Vittal Rao: I know that 
the dev('lopment cf minor ports 's in 
the Concurrent List. But, what I 
would urge is that the conversion of 
minor ports into major ones is entirely 
the n'Sponsibility of the Central Gov-
-ernment. 

All thesl' ports, Mangalore and Tuti-
<'orin lie in the south. and there is a 
feeling in the !lOuth, amnog the people 
there, that their interests are not look-
ed after properly by the Government 
of :ndia. I hope and trust due note 
of this feeling wiIJ be made by the 
Planning Commission when they fina-
lise their plans in the next week. 

as Chairman, 
Finance Commission 

One more point. I have, time and 
again, read in the papers the statement 
made by the Chief Minister of Mysoru 
State in the Mysore State Legislative 
Assembly that Mangalore port will 
definitely be taken up for conversion. 
I do not know whether a decision hali 
been taken because even the Minisl.t!r 
today was not able to tell us the deci-
sion. But the National Harbour 
Board has recommended that Tut.ico-
rin and Mangalore ports should be 
developed as major ports. 

Mr, Deputy-Speaker: The question 
js: 

"That this House takes note at 
the Report of the Intennediate 
Ports Development Committee, 
laid on the Table of the House on 
the 9th September, 1960." 

The motion was adopted. 

17.35 hni. 

DISCUSSION RE. APPOINTMENT 
OF SHRI A. K. CHANDA AS 
CHAIRMAN, FINANCE COMMIS-
SION 

Mr. Deputy-Speaker: Now we will 
take up the next item. Shri Khadil-
kar. The time allowed will be ten 
minutes for the Mover and subse-
quently 5 minutes for others. There 
are 8 sponsors and the time aUotted 
is one hour. The Minister has also to 
reply. Now, hon. Members may dis" 
tribute the time and I will abide by 
it. 

Shei Khadilkar (Ahmednagarl: But 
the subject is SO important. Twill 
proceed and I will try to finiSh. it as, 
early as possible. 

The Minister of Finance (Shri 
Morarji Desai): The importance does 
Flot require more time. 

"" ao ~ 0 mLlti (~<Nr 'filOlft.) : 
'lI'f1'f f~ ~ ~, "Ii' ~ 
~m;;rit. ~~~lf,t 
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